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INTRODUCTION 

I, the Chairman of the Public Accounts Committee as authorised 
by the Committee, do present on their behalf this Sixteenth Re-
port on action taken by the Government on the recommendations 
of the Public Accounts Committee contained in their 70th Report 
(Sixth Lok Sahha) on Marketing and Sales Organisation relating 
to the Ministry of Railway.s (Railway Board). The 70th Report 
dealt with the working of the Marketing and Sales Organisation on 
the Railways. ln this Action Taken Report, the Committee have 
inter alia pointed out that the Railways for want of adequate 
organisation fc.r marketing research have not been able to draw 
up as yet an overall plan and marketing strategy for attracting 
more high ratRd traffic. The Committee have recommended that 
necessary steps should be taken to attract high rated traffic especial-
ly where there has been diversion to road over long and uneconomi-
cal distances. 

2. On 20 August, 1980" the following 'Action Taken Sub-Com-
mittee' was appointed to scrutinise the replies received from Gov-
ernment in pursuanCe of the reco en~ations made by the PAC 
in their 2arlier reports: 

1. Shri Chandrajit Yadav-Chairman 

MEMBERS 

2. Shri K. P. Unnikrishnan 
3. Shri K. P. Singh Deo 
4. Shri Satish AgarwaJ 
5. Shri N. K. P. Salve 
6. Shri V. N. Gadgil 

3. The Acticn Taken Sub-Committee of the Public Accounts 
. Committee (1980-81) considered and adopted the Report at their 
sitting held on 2 March, 1981. The Report was. finally ado]fted by 
the Public Accounts Committee 0980-81) on 11 March, 1981. 

4. For reference facility and convenience, the recommendations 
and observations of the C:ommittee have been printed in thick type 
in the body of the Report, and have also been reproduced in a 

, .. 
consolidated form in the Appendix to the Report. 

(v) 



(vi) 

5. The Committee place on record their appreciation of the assis-
tance rendered to them in the matter by the office of the Co·mptrol-
ler & Auditor General of India. 

NEW DELHI; 

12 March, 1981 
2iPhalgu'lla, 1902 (S). 

CHANDRAJIT YADAV, 
Chairman, 

Public Accounts Committee. 



CHAPTER 1 

REPORT 

1.1. This Report of the Committee deals with the action taken 
by Government on the recommendations of the Committee con-
tained in their 70th Report (Sixth Lok Sabha) on Marketing and 
Sales Organisation, which was presented to Lok Sabha on 14 April, 
1978. 

, 

1.2. Action Taken Notes on all the 44 recommendations contained 
in the 70th Report have been received from Government and these 
have been broadly categorised as follows: 

(i) eco endatio~s or observations which have been 
accepted by Government: 

Sl. Nos. 3, 4, 5, 8, 9, 10, 12-18, 20-25,  27-33, 35---37, 
~ , 40 and 42: 

. (ii) Recommendations or observations which the Commiitee 
do not desire to pursue in the light of the repleis received 
from Government: 

81. Nos. 1, 2, 26, 34, 38 and 41. 

(iii) Recommendations or observations replies to which have 

not been acce,ted by the Committee and which require 

reiteration: 

S1. Nos. 6, 7 and 11 . 

. (iv) Recommendations or observations in respect of which 

Government have furnished interim replies: 

81. Nos. 19, 43 and 44. 

1.3. The Committee expect that final replies to those rec!ommen-

da~ions or observations in respect of which only interim replies have 
;  r ; ~ -.,: ,  • _ of .'. ". 

so far b~en furnished, will be made available to them expeditiously 
." ' (. 

after getting them vetted by Audit. . . , 
1.4. The o itt~~ will now .deal ~ith the action taken on some 

of their recommendations. 
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Laying down of targets and specific goals in relation to various 
services performed by Marketing and Sales Organisation 

(S. No.6, Para 1.39) 

1.5. Regarding laying down of targets and specific goals in rela-
tion to various services performed by the Marketing and Sales 
Orga-nisation on the Railways, the Committee in paragraph 1.39 of 
their 70th Report (Sixth Lok Sabha) had inter alia made ~he follow-
ing observations: 

"A general review of the different services, however, reveals 
that no targets and specific goals in relation to -these 
services have been set down. In the absence of these 
targets and &::>ecific goals it is generally impossible not 
only to measure performance but also to locate or define 
problems as they arise in day-to-day operations. The 
Committee would like to point· out that consicfering the 
enormous scope for expansion of these. services. the Rail-
ways will have to step up their marketing and sales 
promotion adivities in this field considerably. It needs 
hardly any emphasis that Railways can attract additional 
traffic only by refurbishing their image as a reliable, 
dependable and efficient mode of transport at com;;:>etitive 
rates." 

1.6. In their Action Taken Note dated 2 December, 1978, the 
Ministry of Railways (Railway Board) have stated: 

"The Committee's observations have been noted. Railways 
have been told to work up to the targets and to identify 
the problems which may be affecting day to day opera-
tions." 

1.7. In the same note, the Ministry of Railways (Railway Board) 
have added: 

T'" 

"The Railway Board would submit that instructions have 
been issued to all zonal ~il a s to ensure a minimum 
improvement of 15 per cent over the performance during 
last year in the loading of high rated/high value goods. 
container loading, freight forwarder loading and pun-c-
tuality of QTS services. A constant watch is being kept. 
Personalised contact for attracting traffic and personalis.!d 
service for customer satisfaction are the main measures 
taken for ste?Ping up railways' revenues. 
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There are targets not only for the total performance in ter:ms 
of total loading for each division but also targets of per-
formance for every sector of activity e.g. wagon mobility, 
engine utilisation, sectional speeds of trains etc. There 
are also targets for quality of service e.g. for settlement 
of claims. l'f these targets are achieved the total loading 
as well as loading of high profit yielding  commodities 
will automatically improve; but for various extraneous 
reasons, the achievements of these targets are vitiated." 

1.8-. The Committee' are not satisfied with the Ministry of Rail-
ways' response to their suggestion that set targets and specific goals 
in relation to various services .such as container service, freight 
f .. warder ~er ice and quick transit service should be laid down 
with a view to watch the actual performance of each service. The-
fact tlut the Railways have been told to work up to the targets and 
to ensure a minimum improvement of 15% over the performance' 
during the previous year only partially meets the Committee's point 
of view. What the Committee had pointed out was that no targets 
and specified' goals in relation to different services had been set down 
and unless such targets had been laid down it was not possible to 
make a realistk appraisal of the performance vis-a-vis targets. If 
the targets are pre-determined it no doubt becomes easier to watch' 
actual performance and initiate remedial measures as and when 
considered necessary. The Committee therefore reiterate that 
targets and goals in relation to each service undertaken under the' 
aegis of the Marketing and Sales Organisation should be laid down. 
Similarly, the measures actually taken to step up marketing and 
sales promotion acti'Vities with a view to expanding the varioWi 
servic>es rendered by the Marketing and Sales Organisation should 
he clearly indicated stating separately how far these haveprovetl 
~cti e. The Committee desire tbitt action oa these lines be take.' 
without delay. 

DraWing up oj an overall pla.n and marketing strate.gy for t~ 
-Marketing & Sales Organisations. . 

('S. Nos. 7 and ll-Paras 1.04:0 and 1.69) 

1.9. Dealing with the functions and duties assigned to the Market-· 
ingand Sales r~anisations on the Railways, the Committee had irr 
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para 1.40 of their 70th Report (Sixth Lok Sabha) observed as 
under: 

"Yet another task before the Marketing and Sales Organisa-
tion is to keep watch on the. loading of high profit yield-
ing commodities and to take up measures to arrest the 
effect of rail-road competition and to bave ·coordination 
between rail anCl road transport. They have also to 
undertake marketing research, prospecting and develop-
ment and commodity/road surveys to ascertain commodity-
wise pattern of traffic. The Committee find from the' 
review of the Institute of Management, Ahmedabad on 
the Marketing and Sales Organisation of the Western 
Railway that precious little has been done in the field of 
planning of work for the overall marketing strategy, and 
for strengthening of specific services and integrating them 
into an· overall plan. The organisation had set no targets 
for itself or for the Divisions. Even information about 
total market size and Railway's share in it, which is so 
vital for planning work, was found to be missing in the 
work of the organisation. The Committee feel that enough 
and serious attention has not been paid to the working 
of the organisation and .its results." 

1.10. In their Adion Taken Note dated 2 December, 1978, the 
Ministry of Railways (Railway Board) have stated: 

"Efforts were made by the Marketing and Sale.s Organisation 
to collect information about the total tra.nsportation mar-
ket and .the railways'. share in it. IJowever,the size and 
the pattern. of traffic has been constantly changing and it 
is ,not possible for thEi small o~ganisation: in. t~ zonal 
headquarters and Railw:ay Bo~rd. to .do .. this stupendous 
job of surveys ~onstant  in addition to their other func-
tions. B~ides keeping a close liaison with the trade, they 
keep a day to day watch on the containers, freight for-
warder services etc. They have also to keep a day to day 
watch on the loading of high profit yielding commodities 
to improve their loading." 

1.11. In the same note, the Ministry of Railways (Railway Board) 
have added: 

"It has not been found possible to draw up an overall plan 
and marketing strategy scientifically for want of 'adequate 
C'rganisation for marketing research. 
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However, the same results have been attempted to be achieved 
by collecting information about commodities being moved 
by road in large quantities and by devising ways and 
means to attract them to rail for transportation." 
. . 

1.12. Again in para 1.69 (Rec: S. No. 11) of the same Report, the 
Committee had inter alia observed: 

"Thus a very small percentage of high rated/profit earning 
traffic of the Railways fetches a comparatively much 
larger /share of the earnings and thereby makes an impor-
tant contribution to the RAilway Revenues. This clearly 
highlights the need for careful planning and marketing 
strategy development for attracting more' high rated 
traffic which in fact is the only hope for the survival and 
growth of the Indian Railways in case they do not want 
to become a liability on the Public exchequer." 

1.13. In their Action Taken Note dated 2 December, 1978, the 
Ministry of Railways (Railway Board) have stated: 

"Railways are a government undertaking and have to move 
items required for national economic development on 
';Jriority and programmed basis. These 'commodities in-
clude iron ore, fertilizers, coal etc. besides foodgrains etc. 
The total loading done by the" Railways has been increas-
ing and so also the total quantity of bulky items men-
tioned above which are neceSsary for the economic deve-
lopment of the country. Hence the proportion of the 
loading of the high rated commodities to the total loading 
is bound to go down in view of what has been stated 
above." 

1.14. The Ministry of Railways (Railway Board) have further 
stated: 

"It has not been found possible to" draw up an overall plan 
and marketing strategy for attracting more high rated 
traffic for want of adequate marketing research. How-
ever action has been taken to exempt 25 high rated com-
modities from the purview of normal operating restric-
tions as a measure for boosting up their loading. A 
proposal for exempting some additional high rated 
commodities from normal operating restrictions is under 
considera.tion. Loa.ding of high profit yielding commodi-
ties upto end of September 1978 has been 13 per cent 
more than that in the corresponding ';Jeriod of last year. 
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Loading of high. profit yielding commodities also depends 
upon the quality of service, viz. Transit time, reduction 
of theft and pilferages, quick settlement of claims etc. 
Concerted action is being taken in this direction also." 

1.15. The Committee are unhappy to note that the Railways, for 
want of adequate organisation for marketiBg research, have not been 
able to draw up as yet an overall plan and marketing strategy for 
attracting more high rated traffic. This only goes to prove that 
enough and serious attention has not been paid to make the Market-
ing and Sales Organisations 011 the Railways effective. What is 
required is an organisation with grass root cOldacts with Trade and 
Industry so that by under-st'anding their problems it could help 
attract as much as possible of the high rated traffic especially where 
there has been diversion to road over long and uneconomical dis-
tances. The Committee recommend that necessary steps in this 
regard may be taken. 



CHAPTER II 

RECOMMENDATIONS OR OBERVATIONS WHICH HAVE BEEN 
ACCEPTED BY GOVERNMENT 

Recommendation 

The Railway Board has claimed that the expenditure on this 
Organisation is a very meagre amount. The Committee would like 
to point out that the totality of .the situation is that besides inCUrring 
expenditure on this organisation the railways offer a number of 
other concessions under the freight forwarder scheme, container 
services, station to station rates and quick transit service. The 
Railway Board should therefore ensure that the objectives with 
which a separate organisation i.e. the Marketing and Sales Organi-
sation a~ created, have been achieved. 

[Serial No.3, Para No. 1.'36 of 70ih Report of PAC 
(Sixth Lok Sabha)] 

Action Taken 

'l'he Committee's observations have been noted. However, it is 
submitted that the concessions mentioned above are the very 
measU'res which have been introduced at the instance of the orga-
nisation for attracting more traffic with a view to augmenting rail-
ways' revenue. These are some of the expediences w.hich are 
adopted to counteract the advantages -of the road transport and a'l'e 
financially evaluated before they are introduced. In fact, these 
measures have increased the gross and net railway revenue and 
cannot as such be treated as concessions which would tantamount 
to expenditure. 

This has beeri seen by Audit. 

,[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PACIVli/70, 
dated 2nd Dec., ,1978] 

Recommendation 

One of the main functions of the Marketing and Sales Organisa-
tien was to maintain close liaison with manufacturers and trading 

7 
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interests and to ascertain and solve their problems in connection 
. with expeditious and safe transportation of their goods by rail by 

improving the quality of service. The Committee have been in-
formed that this organisation had made 4114 and 4585 contacts with 
private parties and Government/Semi-Government and public 
undertakings during the years 1975-76 and 1976-77 respectively. 
From the list of duties assigned to the various categories of person-
nel in the organisation it would appear that these contads a'l'e being 
made by the junior rank officers such as junior Commercial Inspec-
tors. The Committee are of the view that if Railways are earnest 
in establis~ing business contacts through proper salesmanship! tech-
niques, the present pattern of staffing of the organisation needs a 
through reappraisal. 

[Serial No.4, Para 1.37 of 70th Report of PAC 
(Sixth Lok Sabha)] 

Action Taken 

The Committee's views have been noted and' the Efficiency 
Bureau of the Railway Board has been asked to do' a thO'rough re-
appraisal ·of the pattern of the staffing of the Marketing and 'Sales 
Organisation. However, it is clarified that the contads with the 
trade are being made not only at the Inspectors' level but also at 
the senior office'l's' level including the Chief Marketing Superinten-
dent himself. The level of contacts depends upon the importance 
of the party from the point of yiew of the quantum of traffic. 

The results of the re-appraisal of the pattern of staffing of the 
Marketing and Sales Organ,isation to be done by the Efficiency 
BUreau of the Railway Boa'rd will be sUBmitted to the Public 
Accounts Committee in due course. 

This has been seen by Audit. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PAC/VII70, 
dated 2nd Dec., 1978] 

Recommendation 

The Committee were surprised to find that so far no special 
attention has been paid by the Marketing and Sales Organisation 
of the Railways to the specialised traffic of Government Depart-
ments and Public Undertakings. Even though the Gove'l'nment 
Departments had instructions to use the Railways for their trans-
portation needs as this is by fpr the chea~est mode of transport for 
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the long distance in any case, the freight of these departments has 
not always been carried by the Railways. A case in, point is the 
transportation of copies of Delhi Telephone Directory from Calcutta 
by the road hauliers. Another example is transportation of cement 
where the Member Trame had himself admitted that the required 
quantity was not moving by rail. The Committee cannot but em-
phasise that the Railways should direct thei'r attention in this 
direction as the Government Departments and Public Undertakings 
are by no means small users of transport facilities. It is unfor-
tunate that the Railways have not tried to attract the traffic of 
Government Departments/Undertakings to the extent desirable. 

[Serial No.5, Para 1.38 of 70th Report of PAC 
(Sixth Lok Sabha)] 

Action Taken 

The Committee's observations have. been r:oted. However, it is 
clarified that in the- past aiso the MaTketing and Sales Organisation 
had been cqntacting the Goverrunent Departments and Public 
Undertakings ~or attracting their traffic for movement by rail. 
However, in view of the Committee's observations, the thTust on , 
these undertakings has been increased. 

This has been seen by audit. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PAC/VIj70 
dated 2nd Dec., 1978] 

Recommendation 

The Committee learn that during the last 2 years (1975-76) and 
(1976-77) four meetings were held by the Railway Board with the 
Chief Marketing and Sales Superintendents of all the Railways, It 
is stated that dUTing these meetings achievements of the Organisa-
tion were reviewed and the scope for further improvements spelt 
out. But the review conducted by the Indian' Institute of Manage-
ment, Ahmedabad in respect of the Western Railway in 1970 had 
pointed out that (i) barring a· few exception, initiative for most of 
the lhaTketing schemes came from Members of the Board at such 
meetings and Marketing and Sales Superintendents then took on 
the job of proposal preparation and if appro\ted implementation 
thereof; (ii) there' appeared a tendency in such meetings to push 
all Marketing and Sales Superintendents to implement schemes or 
work on proposals which were found successful on anyone zone 
without any proper stUdy of the conditions 'obtaining on other zones. 



10 

The Committee feel that if the Railways have to have its rightful 
share of the high profit yielding, traffic the Board will have to 
-motivate the Chief Marketing Superintendents to come forward 
'with new innovations and the Boa'l'd will have to most actively 
monitor those schemes. 

[Serial No.8, Para 1.41 of 70th Report of PAC 
(Sixth Lok Sabha)] 

Action Taken 

Committee's observations have been noted. It may however be 
'pointed out that whereas Chief Marketing Superintendents are 
encouraged to . come forwa'l'd with new innovations for boosting up 
their marketing efforts, their suggestions have to be .counted in the 
context of the overall commitment to the movement of essential bulk 
{!ommodities and other national obligations whi.ch the Railways are 
lrequently called upon to shoulder. And since some priority move-
ments consume almost all available capacity, it is not always pos-
sible to comply with sophisticated demands of high profit yielding 
traffic. Marketing organisations are therefore handicapped in their 
drive but this does not imply a lack of initiative. 

As aloready indicated, within the overall constraints, the Chief 
1\,rarketing and Sales S·uperintendents are encouraged to corne 'for-
ward with their innovations. Reference may also be made to the 
Railway Board's further remarks against para 1.40. 

Besides, Chief Marketing erintend~ts are v.ery senior offi-
·-cers and are selected for thei-t initiative, drive and enthusiasm 
exhibited by them in t~eir earlier long career and they always feel 
accountable for explaining what marketing efforts they make. 

{Ministry of Railways (Rly. Board) O.M. No. 78-BC-PAC/IVI70, 
, dated 2nd Dec., 19'78] 

Recommendation 

In the light of what has been stated above the Committee cannot 
'but conclude that functioning of the Marketing and Sales Organi-
sation of the Railways needs to be properly evaluated with a view 
to gtreamlining it. 

[Serial No 9, Para No. 1.42 of 70th Report of PAC 
(Sixth Lok Sabha)] . 
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Action Taken 

The Committee's obsenations have been noted. 

·Work in this direction is under progress and would be intimated 
to the Committee in due course. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-PACIV1j70, 
dated 2-12-1978] 

Recommendation 

• 
The Committee note that one of the main functions of the Mar-

keting and Sales Organisation of the Railways is to keep a watch 
on the loading of high profit yielding commodities. As a matter 
of fact the total efforts of this m-ganisation are directed towards 
this end. Despite ,this the Committee regret to find that over the 
years the Railways have not been able to weal) away this traffic 
from the road hauliers. The analysis made by Audit of high profit 
yielding commodities carried by rail has revealed that the Railway::: 
have not only failed to capture additional traffic but have also been 
unsuccessful in retaining the existing traffic. The ~t  of and 
earnings from high rated/profit yielding commodities on which the 
Organisation is requi!"ed to keep a special watch have shown a 
down-ward trend over the last five years. During 1971-72, when 
the Organisation was keeping a watch on loading of 47 commodities, 
the tonnage originating was 11.4 millions constituting 6.700 per cent 
of the total revenue earning ti"aflk and 15.99 per cent "Of earnings, 
while in 1975-76 when the number of high rated/profit yielding 
commodities had been raised to SO, the quantum of traffic was only 
13.5 million tonnes 'Constituting 6.86 per cent of total revenue earn-
ing traffic and 13.95 per cent of ea!"nings. In regard to the pros-
pects of attracting more hig'-1 rated traffic to the 1tailways the 
Chairman, Railway Board had in his evidence before the Commit-
tee stated: 

, "We do feel that the Railways will lose more and more of 
high-rated commodities to the Roads." 

The Committee feel concerned about this situatiQIl. 

3854 LS-2. 

[Serial No. 10, Para 1.68 of 70th Report of PAC 
(Sixth Lot Sabha) 1 
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Action Taken 

No ,doubt one of the main functions of the' Marketing and· Sales 
Organisation of the Railways is to keep a watch on the loading of 
high profit yielding commodities but there are factors· beyond' the 
control of railways which have been affecting the loading of and 
earnings from high rated commodities. Some of the important 
factors are:-

Normally rail transport is most suitable for l>ulky goods for 
all distances aJld high rated goods for medium and long 
distances. This was brought out in the draft paper on 
N.ional Transportation Policy also. However, 805& 
national permits have been sanctioned and issued to the' 
road hauliers which are syphoning away the high value· 
'goods even for long distances. The State Governments 
and the Ministry of Shipping and Transport are bringing 
a great deal of pressure for getting the number of national 
permits increased by 2000 more. This' is being resisted' 
by the railways. .. 

With the fleet of trucks increasing progressively from year 
to year at fast rate and the coJiditioru; of roads improving 
and the issue of a large number of national· permits with 
all the advantages that go with the road transport, it is 
reasonable to expect that the railways will lose lOOre and 
more high value goods to road 

In 1971-72 the watch was being kept on 41 commodities which: 
accounted for a total of 215 sub-commodities. Later on: 
",hen the number was revised to 80 the number of s ~ 

commodities came down to 164 only: 

However, the Committee's observations regarding the need 
for careful planning and development of the market 
strategy for attracting more high rated traffic has been-
noted and action has been initiated so that the loading 
of high rated traffic can be improved. It has been decid-
ed to keep the target fOr current year 15 per cent higher 
than the loading achieved during the last year. 

The following steps have been taken to improve the loading of" 
high rated traffic: 

(i) 025 important high rated commodities have been com-
pletely exempted from the purview of normal operating-
restrictions. 
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(ii) Railways have been asked to achieve 15 per cent increase 
in loading of these commodities in the current year as 
compared to last year. During the fin;t 6 months of the 
current year the increase' already achieved is 1'3 per cent 
over the loading during the cOITesponding lleriod of last 
year. 

[Ministry of  Railways (Rly. Board) O.M. No. 78-BC-PACjVII70. 
dated 2nd Dec., 19781 

-Recommendation 

The Committee . were surprised to learn that the marked dete-
rioration in the loading of high profit yielding traffic over the years 
on different Railways was inter alia attributable to the restrictions 
imposed on booking of traffic on account of operational difficulties 
and inadequate supply of empty wagons particularly covered wagons. 
It is a little ironical that on the one hand the Railways are making 
all-out efforts to retrive the lost traffic and to secure 
additional traffic on the other hand they do not pay suffi-
cient attention to ensure that the High rated traffic was 
exempt from normal operational restrictions and demand for 
covered wagons for loading such commodities is fully met. This 
indicated that there is no coordination at a fairly high level in the 
organisation between operating, commex:cial and marketing activi-
ties of the Railways. This situation needs to be remedied in the 
interest of attracting more high profit yielding traffic. 

[Serial No. 12, Para No. 1.70 of 70th Report of PAC 
(Sixth Lok Sabha» 

Aetion Taken 

Co-ordination among the three departments concerned namely 
marketing, commercial and operating is maintained at all levels 
including the level of the heads of departments. Normal operating 
restrictions are imposed by the railways when there is congestion 
at the goods sheds, transhipment points, yards etc. and these are 
unavoidable in order to obviate shortage of wagons. o~eti es 

the wagons are not available because they are required for rush-
ing essential commodities like coal, raw material etc. for the 
industries that are about to close down or foodgrains to be moved 
to defiCit areas for human consumption. However, 25 out of 80 
high profit yielding c·ommodities have reen exempted from normal 
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operating restrictions. The number of such commodities will be 
increased further shortly .. 

A copy of the instructions is enclosed (AnnexU'I"e). 

[Mittistry of Railways (Rly. Board) O.M. No. 78-BC-PAC/VI/70, 
dated 2nd Dec., 1978] , 

ANNEXURE 

Prabhinder Singh, 

Director, Traffic Transportation. 

D.O. No. 7.8/TC/M.&Sj1jl 

My dear (All G.Ms.) 

New Delhi, dated 2-9-1978 

StTB.1ECT.-CJearance of O.n.Rs. and loading of high ,rateu tmffi. 

The Board have, for some time now, been worried about:-

(i) Loading of high profit yielding commodities; 

(ii) Clearance of old-dated registrations. 

2. Regarding the first item, viz., the loading of high profit 'yield-
ing commodities, a de~isi n has been taken by the Board that the 
important commodities, which are very high profit yielding, should 
not be subjected to any operating restriction and must be allowed 
to move freely, except when restrictions become necessary in the 
event' of any unusual occurrence, such as floods, breaches, civil 
disturbances, etc. Recognising the fact that loading of such com-
modities should be limited to a certain number of wagons per day, 
which can easily be loaded and moved, despite restri-:'tions, these 
25 commodities (list appended-Annexure I) have been selected as 
the movement is limited to ~ few wagons and the profitability per 
four-wheeler warrants it. These are to be loaded on demand and 
should not be subjected to any of the normal operating restrictions. 
Whenever it is felt that the movement of these commodities has to 
be subjected to any restriction, the Board has to be approached 
and special permission be taken. Railways must' therefore, note 
that t1"e inclusion of the phrase "inclnding high pr.ofit yielding 
commodities" in restriction messages does not apply to these com-
modities. These instructions supersede all other instructions 
issued on this subject from time to time. 

3. Regarding item (ii) ,  a Railway.-wise analysis has been made 
in regard to the outstanijing demanQ.s; it. will be noted that only 
a few commodities' are holding' up the ODR and are also' keeping 
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the ·m.unber of outstanding indents a~ a very high level These 
commodities are known to you, but given in Annexure-n is a .list 
of the commodities and the oldest dates of registrations, which 
must be tackled to bring down the outstanding registrations, and 
pull up the ODRs. In respect of th~e commodities, block rake 
loading, where possible, and consistently good supplies as well as 
closed cireuit operations should be tried. Board desire that during 
the nwnth of September, 1978, a concerted drive should be launch-. 
ed in this regard, so that with the commencement of the busy 
season, the Railways are not saddled with spurious old-dated 
demands and heavy registrations. A special Report iJi connection 
with this drive $hould be sent to the Board by the 1st October, 1978, 
along with the results achieved. 

Encls: Annexures I & II. 

ANNEXURE-I 

Yours sincerely, 
SdI-

PRABHINDER SINGH. 

List of high profit yielding commodities, which should not be 
subjected to nonnal operating restrictions by the Railway without 

prior approval of the I\Oard. 

(i) Iron and steel 'A', 'B' and 'C'. 

·(ti) Cotton raw fully pressed. 

(iii) Liquid petroleum gas in cylinders. 

(iv) ie~e goods, cotton, woollen and artificial silk. 

(v) Soap. 

(vi) Electrical appliances and fittings Division 'A', 'B' and 'C'. 

(vii) Rosin. 
• 

(viii) Glass-ware Divisions 'N and 'B'. 

(ix) Jute manufactU'red. 

(x) Aluminium ingots. 

(xi) Leather and leather goods. 

\ (xii) Bicycles and bicycle parts. 

(xiii) Gunnies and sacks. 

(xiv) Tobacco manufactured. 

(?,v) Tobacco un-manufactured. • 

~ i) Magnasite calcined, burnt or powdere4. 

(xvii) Turmeric. 



(xviii) Paints and Varnishes. 

(xix) Tea. 

(xx) Rubber crude. 

(xxi) he works. 

(xxii) Wool raw and waste. 

(xxiii) Hemp and fibre. 

(xxiv) Non-ferrous metals. 
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(xxv) Vegetable oil in ti~, except for qU'?ta fixed for N.F. 
Railway. 

A."iNEXURE II 

Olltstatuling demands in ilnjmrttJnJ Cl)lUIII7IIIdities (figllres indicate a ro~. Olltstanding indents 
as on 20th Augrtst, 1978) 

Railway 

Central 

Eastern 

Northern . 

N.E. 

N.F. 

Commodity Approx. 
indents 

ODR 

._-------------.--_._. __ . 

• 

Oha,rcoal 

Limestone 

Lime 

Silica sand 

Foodgrains 

Pulses 

Stone 

Charcoal 

Fire-wood 

Bamboos 

Iron & Steel 

Public foodgrains 

Lime & Lime stone 

Railway material 

Lime Kali 

Foodgrains 

Jagger}' 

Bamboo 

Tobacco 

5000, 6/2 

550 3/5 

1000 1/6 

430 .20/3 

1500 12/5 

650 15/5 

11000 1!3 

1150 9/6 

325 29/5 

350 3/6 

250 26/6 

2700 15/4. 

500 19/7 

220 19/7 

450 17/7 

800 19/6 

650 18/7 

400 27/7 

500 10/17 ---.. -----------......... ----------------



17 

iIlailway C:Jrnrnodity Approx. ODR 
indents 

-------- ----
.So\lthern . Jaggery 1500 916 

Safety matches 250 17/7 

Zonal salt 4500 10/6 

Oil !leeds 2300 15/6 

Bajra 900 13/6 

Central Rice and Paddy 1000 16/!> 

Stone and slabs gooo 7/5 

Barytes 400 16/5 

Lime and lime Stone 1300 13/6 

Fire-wood 400 1/7 

Jaggery 850 3 1/5 

$Ou,tb Eastern Fire wood and 6700 . 7/2 
Charcoal 

Timber 3000 5/2 

Bidi leaves 3700 5/3 

Foodgraim/pulses 2000 fAO/3 

Oil cakes 850 27/2 

'Westerll . Zonal salt 11060 27/3 

Industrial salt 800 115 

Stone 1000 1915 

Bauxite 25<) 8/7 
Lime stone 400 14/6 

Rock phosphate 1800 R/ .. 
Soap-stone 2000 RO/40 

Foodgraim/pubes 1000 21/4 

Recommendatton 

According to the findings of the Indian Institute of Management. 
Ahmedabad, which had studied the functioning of the Marketing and 
Sales Organisation on the Western Railway, the failure of Railways 
10 attract enough of the high rated traffic in competitioll with truck 
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trans o~t can be traced to o~r planning enforcement of an . nreal~ti  
priority system, faulty pricing policies, lack of an effective sellmg 
and servicing organisation, ineffective infonnation system, an o er~ll 
poor image of the Railways as a dep.endable mode of transport WIth 
customer interest as the 'heart' of ·the system and relegated status 
assigned to commercial wing of the organisation. The Institute's 
study has pointed out that only a small part of the high rated traffic 
(hardly 2.5 per cent) moved through special services like containers, 
QTS and' the rest of it moved through ordinary. system. These 
observations are of far reaching importanCe and the CommHtee would 
be interested to know wJ1at concrete action has been taken by the 
Railways in pursuance thereof. 

[S1. No. 13 Para 1.71 of 70th Report of PAC (Sixth Lok Sabha)] 
'. . 

\ Action Taken 

The causes mentioned by India!! nstit t~ of Management, Ahme-
dabad for the failure of railways to attract enough high r,ated traffic 
are not in the correct perspective.  Basically, these can be put in the 
following categories:-

Railway's first commitment to move items of importance for 
national economy like coal, cement. raw material, food-
grains, fertilisers etc. on committed 'basis and programmed. 

Inherent idvantages and considerable expansion of road transport. 

TruCK hauliers are able to give many overt and covert advant-
ages to their' customers because they are private indivi-~ 
duals and. do not have to work under rules and regula-
tions as laid down for the railways. 

Asystematic assessment of total freight business, assesment of 
the business strategies followed by the competitors, preparation of 
operational plans etc. call for additional staff exclusively engaged in 
this work. Non-availability of additional hands however has not 
been allowed to affect the adoption of marketing strategies for com-
bating road competition. Introduction and expansion of contain-
erised traffic and traffic from the freight forwarders, apart from 
upgradation of priorities for commodilties having a high profit yield-
ing character, guaranteed supply of wagons at nominated stations 
and. for certain specified cQmmodities, doing away with the rule of 
wagon registration fee for certain high profit yielding commodities 
etc .. arr stellS already taken to counteract the competition from road. 
Actio,. had been initiated on the lines suggested by the Insti.tu·te, 



18 

e'ven before submission of their report and the priority for movement 
of several profit yielding commodities, had already beeJl upgraded. 
Subsequently, the priority for movement of some more high profi'l: 
yielding commodities was again upgraded. 
This has been seen by Audit. 

[IIJDS8try of Railways (Railway Board) O.M. No. 78.aBC-. 
PAC/VI/70 dated 2-12-1978] 

\ . 
Recommendation 

The Committee note that in order to retrieve t!1e lest traffic in 
high rated commodities and ,to secure additional traffic1 Rail.way 
Board proposes to take a numQer of steps. But there appears to be 
nothing new in those steps and the Committee are therefore doubtful 
whether those would serve ,the oojective in view. The Committee 
feel that Railways should in consultation with their marketing 
experts review the operational as ~cts so that increasingly more 
high profit yielding traffic is attracted to the Railways. 

[81 No. 14 Para 1.72 of 7Dth Re-port of PAC (Sixth Lok Sabha)] 

Action Taken 

The recommendation of the Committee is poted. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
PACjVIj70 dated 2-12-1978] 

RecoUun(.)idation 

The Committee note that in 1971-72 a major portion of :tea (whictf 
is one of the few selected commodities on which the Marketing and 
Sales Organisation keeps ~ watch) produced in the country I moved 
by rail. However, over th~ years the percentage of the tea traffiq 
moved by rail to the total production of tea had gradually 
come down from 65 in 1971-72 to 126 in 1975-76. FUrther, 
on the Northeast Frontier Railway where a major portion of the tea 
traffic originates, the drop in the percentage of rail movement is even 
more pronounced. This figure had come dow.n to 16 in 1975-76 against 
the figures of (64 and 62 reached respectively in ~ -  and 1971-72. 
Explaining the reasons for the drop in the percentage of rail move-
men't of tea it has been stated that the pattern of movement by rail 
from stations on the Northeast Frontier Railway to Calcutta under-
. went a complete change with the commissioning of the Farakka 
barrage in December 1971, because it provided a direct road link 
with Assam and Calcutta. 

[Sl. No. 15 Para 1.78 of 7.oth Report of PAC (Sixth Lok 
Sabha).] 
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Action Taken 

The ob~r ations of the Committee are noted. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
PAC/VI/70 dated 2-12-1978] 

Recommendation 

Although some steps have been initiated by the Railways to 
-captu1"!e the :tea traffic by ensuring better service to the industry, 
these, in the opinion of the Committee, are not enough. They desire 
that the change in the pattern of tea traffic following the construction 
of the Farakka Barrage be considered as a challenge which has to be 
effectively met in the interest of Railway revenues. Both short tenn 
and long tenn measures will have to be contrived to recapture this 
vital traffic. The Committee have been informed that the Railway 
Board have inteT alia taken the following steps:-

(i) The Freight Forwarder Scheme from the tea producing 
centres to the stations of destination such as Howrah have 
been introduced 

(ii) Station to station rates with sui.ble freighll reduction 
have been introduced to attract more traffic to the Rail-
ways. 

(iii) Personal contacts with the planters are being intensified 
with a view to popularise the new . schemes being intro-
duced for the quick transportation of tea by rail. 

The Committee will wiltch with interest the results achieved in 
this field. 

[81. No. 16 Para 1.79 ~  70th Report of PAC (Sixth Lok 8abha)] 

Action Taken 

In addition to the steps already mentioned in the recommendation, 
the following further steps have been taken to capture tea traffic on 
the Northeast Frontier railway: 

(i) Exemption from wagon registration fee; 

(ii) prompt supply of tea fit wagons; 

(iii) generous free time (10 days) for loading at the. originating 

station; 
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(iv) free supply of tarred gunny strips and bamboo dunnage-
to avoid damage by wet; 

(v) running of tea specials and monitoring the movement of 
tea wagons; 

(vi) provision of RPF escorts for tea specials to ensure safety; 

(vii) intensification of various claims prevention measures; 

(viii) Redudion in the incidence Of claims as a result of concert-
ed efforts. Claims on tea booked to Eastern Railway termi-
nals came down from 3329 cases in 1975-76 to 986 cases in 
}976-77 and 442 cases in 1977-78; and 

(ix) quick settlement of claims on tea 

The above measures have created confidence in the trade for 
1ransportation by raj!. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
PACfVl!70 dated 2-12-1978] 

Recommendation 

The Committee note Ithat the originating traffic in Rubber tyres 
and tubes on the Eastern .Railway had reached the figure of 34.81 
thousand tonnes in 1973-74. But this figure slumped down to 25.41 
thousand tonnes in 197'5-76. Although the reasons for the variation 
in the originarting traffic have been attributed to several factors which 
adeversely affected the Eastern Railway's operation, the COJ]lDlittee 
note that there were certain other avoidable factors which had an 
im&act on the fluctuations in l1he originating traffic of Rubber tyres 
and tubes. These included inadequate supply of empties free from 
defects! longer "transit time and delays in issue of Railway receipts. 
The Committee see no reason why these largely controlable factors 
were allowed to have an adverse effect on ithe originating traffic of 
tyres and tubes. The Railway Board should wcv:'k out a plan to 
ensure that (i) the' empties supplied are free from defects. (ii) the 
transit' time of the wagons booked from the siding of the rubber tyre 
industry in Sealdah area for Bombay is reduced to the minimum and 
(iii) there is no avoidable delay in issue of railway receipts. The 
Committee would like to be apprised of the action taken in this 
behaU. I 

. [81. No. 17 Para 87 of 70th Report of PAC (Sixth Lok Sabha)] 
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Action Taken 

Committee's observations have been noted and the necessary 

action has been taken. As a res ~ the traffic in tyres and tubes 
during tHe current year (up to August 19'78) has risen to 13,279 tonne~ 
against 10,381 tonnes during the corresponding period of re io. ~ 

year. The supply of empties free from defects has considerably 

improved.. Railways are ensuring that this traffic froIhSealdah area 
for Bombay via S.E. Railway is moved without avoidable transit 
delays. There is also no delay in issue of railway receipts. The 
firms have no grievances at preSent. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
. PAC/VI/70 dated - - ~  

Recommendation 

The Committee are unhappy to find that the Railway Admini5-
tration has almost given up in despair the efforts bemg n;tade by them 
for recapturing the traffic in carpets ex-Bhadohi mainly because of 
the Railway's inability to reduce transit delays and thereby be able 
to compete with the road hauliers. It is noted that the Railway 
Administration has been experimenting witth different alternatives to 
regain the lost ·traffic and have had some limited success also. The 
Committee are, however, not impressed-by the . argument that the 
earlier system of carrying this traffic by passenger train had to be 
given up as this was operationally not feasible. They are of the 
opinion that the movement of the high rated traffic which is sine qua 
non fot· augmentation of Railway earnings should, as far as possible, 
be exempt from the operaJtional restrictions. The Committee trust 
that more concerted efforts would be made to devise means for 
providing a more customer-oriented service for the transportation 
of the carpet traffic. . 

[S1. No .. 1'3, Para . ~ of 70th Report o~ PAC (Sixth Lok Sabha)] 

Action "Taken 

The Committee's observations have been noted. Efforts are beinC1 e 
cQ.Iltinued to find ways and means of retrieving the traffic from road. 
However, it is pointed out that Bhadohi is on the Branch ~a and 
the wagons have to be dealt with en-route at Varanasi and·.Mughal-
sarai. Therefore, the transit time by rail, cannot match the transit 
time by road, which is just one day. 
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This has been seen by Audit whose remarks under para 1.95 may 

please be referred to. 

[Ministry of Railways (Railway Board) O.M. No. -B ~ 

PAC/VI/70 dated ~ -  

Recommendation 

The figures regarding production of cotton raw (pressed and un-
pressed) and the quantities moved by rail during 1969-70 to 1975-76, 
as given in the Audit Paragraph, clearly reveal that the Railways 
are generally losing ground to <the road transport. Whereas the 
. cotton .traffic handled hy the Northern Railway showed an increase 
over the years, the traffic originatitlg in es~rn and Central Railway 
indicated a marked terviency towards decrease. The loading on the . 
Western Railway declined from 52 per cent of the Itotal production in 
1972-73 to only 15 per cent in 197&-76. Similarly, the traffic declined 
on the Central Railway over' the years. One of the factors responsi-
ble for d~cline in loading of cotton bales in the Western' Railway has 
been stated to be, Ithe declaration' of National Emergency in June, 
1975 followed by credit curbs, disclosure of hidden income and it~ 
conseq'uent impact on the commercial and industrial activities. The 
Committee .are unable to appreciate this explanation because during-
the same period on the Northern Railway, there Y .. dS increase. The 
Committee feel that this sharp decline in the loading figures should . 
have led the Railways to make a systematic analysis of the reasons 
for the decline and the remedial steps necessary to be taken. 

[S1. No. 21, Para 1.102 of 70th Report of PAC (Sixth Lok Sabha) ] 

Action Taken 

The observations of the Committee have been noted and the 
concer!led railways have been asked to take remedial measures. 

This has been seen by Audit. 

[MiD1stry of Railways (Railway Board) O.M. No. ~B -
. PAC/V!/70 dated 2-12-19.78] 

Recommendation 

The Committee were surprised to learn that even though the 
Toad transport was costlier than rail transport, six to seven lakhs 
bales of fully pressed ·cotton were moving ever), year from aha~ 
rashtra, Madhya Pradesh and Gujarat to certain mills in Coimba-
tore mostly by roads because of the quicker transport and door to 
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door delivery. Some steps are' stated to have been taken to cat;>ture 
this traffic but they appear to be the routine steps such as keeping, 
a special watch, quoting on special station to station rates, liaison 
with the concerned organisations/undertakings. The Committee 
are not satisfied with what the Railway Board have don~. They 
would like to know whether the Railway Board had carried out any 
indepth study to find out the precise reasons for the fall in the 
quantum of cotton traffic carried by the Railways. The Committee-
feel that such a study is essential for taking remedial steps for 
recapturing the traffic and for increasing the share of Railways ill' 
this oftiae. 

[S1. No. 21, Para 1.102 of 70th Report of PAC (Sixth Lok ~bha)  

Action Taken 

A study to find out the precise reasons for fall in the cotton 
traffic carried by the Railways has been made. This study has: 
revealed that the main reason for fall in movement by rail is the 
decisive advantage which road' transport has over rail transDorL 
This will be clear from the following:-

(i) With the increase in the fleet of higher capacity trucks 
of 10 tonnes, competition. from road transport has become' 
extremely stiff. 

(ii) The transit time by road is much less as compared t6 that 
by rail inspite of special arrangements made for speedy 
clearance of loaded wagons. This is because of marshall-
ing yards and transhipment ~oints en-route. 

(iii) Issue of a large number of National permits has resulted 
in diversion of long distance cotton traffic also to road. 

(Iv) The number of road trucks and kilometrage of all- eath~r  

roads has increased considerably. ' 

(v) With a view to keeping down the inventories, particularly 
in view of the high price of each wagon load of traffic' 
(about Rs. 1.5 to 2 lakbs), the mills now-a-days prefer to 
buy cotton in small lots of 50 bales. Thus the movement 
over the years has become piecemeal and block loading 
to only one destination is not possible. Piecemeal loading 
necessarily means longer transit time by rail. 

t ri) Cotton .meant for export is carried from the despatching 
centres to Bombay Docks direct, mostly by road transport 
as information about nhi?S getting berths in the Docks on· 



a particular day is not available sufficiently in advance-
due to congestion in Docks and such movements are, 
therefore, undertaken at short notice. 

(vii) In the Gujarat area, most of the cotton is produced is 
consumed locally by the mills at Ahmedabad, Viramgam, 
Nadiad, Vododara, Surat, Navsari, Kalol, Kadi, Rajkot 
etc. For short lead movement, road is preferred to rail 
to ensure piecemeal supplies on day to day basis. • 

This has been seen by Auit. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC--
PAC/VEnO dated 2-12-1978] 

Recommendation 

The Committee find that of the total quantity of tobacco pro-
duced in the area served by the Southern Railway only a small 
percentage was being moved by the Railway. In 1972-73, 4.6 per 
cent of the· tobacco produced in the area was transporUid by rail. 
This figure had come down to just 0.47 ~er cent in 1974-75. In the 
case of South Central Railway, however, the Railways' share of 
traffic of Fluecured Virginia Tobacco has been maintained over the 
years. The Committee would like the Southern Railway to find out 
the reasons for the diversion of the tobacco traffic to the roads and 
to take such remedial measures as may be considered necessary to 
retrieve the lost traffic. 

[S1. No. 22, Para 1.105 of 70th Report of PAC (Sixth Lok Sabha)] 

Action Taken 

As desired by the Committee, Southern Railway was asked to 
analyse the reasons for steep fall in their tobacco traffic. A study 
of the pattern of movement of this traffic revealed that most of the-. 
tobacco produced locally is now moving in small lots to different 
parties in the same region and is being used mainly as chewing 
toba~co qr for making cigars. Hence it is mainly moving by road, 
as this pattern is most suited for road transport, which is highly 
developed in this region. 

This has been seen by Audit 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
PAC/VI/70 dated 2-12-19781 
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Recommendation 

The Committee note that as a result of the measures taken by 
-the Railways such as contacting the Fertiliser Corporation of India 
and assuring theni. of better service, the rail movement of gunny 
bags had picked up.. This goes to demonstrate that with ~ro er care 
the Railways can infiuence the customers and attract more traffic 
to th~ Railways. The o itte~ desire that this should be followed 

up. "'-

(51. No. 23 Para 1.107 of 70th Report of PAC (Sixth Lok SabhaH 

Action Taken 

The observations of the. Committee have been noted and neces-
sary action taken. As a result of this, 72,144 tonnes of gunny bags 
were booked upto August 1978 during the current year as against 
37,000 tonnes booked during ~he corresponding period of previous 
.year. 

This has been seen by Audit. 

[Ministry of Railways (Railway  Board) O.M. No. 78-BC-
PAC/VI/70 dated 2-12-1978]-

Recommendation 

The Committee note that Freight Forwarder Scheme was intro-
duced in 1969 in order to cater mainly to 'Smalls' traffic bulked into 
wagon loads, which tends to move' away from rail to other modes 
of transport. During ~ , the service was available between 67 
pairs of points and the freight earned therefrom amounted to more 
than Rs. 652 lakhs. Under the scheme al?proved freight forwarders 
collect and deliver consignments from to the godown of the indi-
• vidual traders at the forwarding and destination stations in 'smalls' 
and off'er them for transportation by rail between specified te:;minals 
in wagon loads. The railways on their part quote a lumpsum rate 
which is attractive to the freight forwarder and there is a guaran-
teed stlpply of wagons which are monitored as Quick Trrumt Ser-
vice. It is seen that in 1973-74, between 54 pairs of points on which 
. this service was available 15,414 wagons were loaded. In the sub-
sequent two years, viz., 1974-75 and 1975-76, the number of wagons 
loaded under this scheme were 12,872 and 12,491 respectively 
althou8 h the number of l?Oints between which the service was avail-
:able lad gone uptO 67 against 54 in 1973-74. The figure of loading 
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in ~  on the same 67· points was 17,888 which is indicative of 
.an appreciable improvement in the performance over the preceding 
two years. ~e Committee would like the Railways DDt only to 
_ keep up this performance in future but also take all possible mea-
.sures to effect' further ~ro e ent by removing all shortcomings. 

[S1. No. 24 Para 1.130 of 70th Report of PAC (Sixth Lok Sabha)] 

Action Taken 

The observation of the Committee has been noted. All possible 
-measures are being taken by the Railways to effect further improve-
ment in the performance of freight forwarder Scheme. The figures 
-given below would show that there has been further improvement 
in loading as well as in the earnings during the year 1977-78 as 
-.compared to the previous-year ~  inspite of reduction in the 
number of pairs of points between which .the service was available. 

Year No. of pairs 
of points 

99 

go 

No. Of wagOlltS 
loaded 

Freight earned 
(Lakll.S of rupees) 

Freight Forwarders who were not giving adequate and regular 
--traffic were dropped. 

This has been seen by Audit. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PACIVIj7.0, 
dated 2nd Dec., 1978] 

Recoqunendation 

It has been mentioned that one of the main irritants in develop-
ing this traffic is that whereas the freight forwarder has to pay 
-octroi duty the road hauliers escapes  it. The Committee feel tha • 
. this matter can be sorted out amicably if a proper approach is made 
to the local authorities in right earnest. 

[S1. No. 25 Para 1.131 of 70th Report of PAC (Sixth Lok Sabha) 1 
-.3854 LS--3. . 
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Action Taken 

The observation of the Committee has been note~ and co ni-~ 
cated to Railways for having the problem sorted out in consultation-
with the local authorities. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board) O.M. No. 7S-BC-
PAC/VIj70 dated 2-12-19781 

Recommendation 

That the freight forwarder schemes are not always sanctioned 
on the basis of a detailed study involving prospects of traffic and· 
revenue is clearly borne out by the North Eastern Railways' exper-
ience in relation to Kanpur-Gorakhpur and Kanpur-New Gauhati 
services. The Kanpur-Gorakhpur service was sanctioned in August 
1972, but has not tructified even after a gteat deal of· efforts. Simi-
larly, 'with a view to explore the possibility of deriving the benefits 
of the scheme, the North Eastern Railway decided to operate the 
scheme between Kanpur and New Gauhati but de~ite vigoroUs 
follow-up the scheme could not fructify due to lack of response· 
from the trade. This scheme-though sanctioned in 1973 was intro-
duced in February 1976 and by June 1976 traffic of 6 wagons loads 
only was offered by the freight forwarders. Similarly, on the 
Western Railway, though three freight fofwarders. Similarly, on 
the Western Railway, though three freight forwarders were 
appointed in December, 1973 mainly for piece goods traffic moving 
from Ahmedabad to Bangalore, no ttaffic was offered due to .exces-
sive transit time by rail as compared to road services. These 
instances only demonstrate that there was not mUch of planning 
before the introduction of special services. In these cases, as has 
been conceded by the Member-Traffic, the Zonal Railway was loaded 
to take action since similar experiments on other Railways had 
helped in attracting addition8.I traffic. The Committee need hardly 
emphasis that before introducing new service the pros and cons-
should be critically assessed. 

[S1. No .. 27 Para 1.133 of 70th Report of PAC (Sixth Uk Saoha)] 

Action Taken 

It may, be mentioned that freight forwarder schemes "are gene-
ralfy tried out on routes where the railways are losing traffic to 
road with a view to capture some of this traffic. If the trial succeeds 
the Railway benefits, and if the scheme does not operate successfully -
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due to reasons such as longer transit time etc., the Railway loses 
nothing as no investment is involved in introducing freight for-
warder scheme. However Committee's observations ha'V-e been 
noted and before introducing any new Freight Forwarder sel'Vice 
'!Wos and cons are being critically assessed by the Railways in all . :-~ 

eases. 

This has 'Qeen seen by Audit. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
PAC/VI/70 dated 2-12-1978] 

Recommendation 

The Committee find that the freight forwarders were actually 
road operators and freight forwarding was only a peripheral activity 
for them. In the circumstances, it is quite ossibl~ that clever 
operators, in order to take advantage of the lower rates and better 
facilities offered by the Railways under the Freight Forwarder 
Scheme may be diverting some freight which would have normally 
came to the Railways in the usual course. In fact, as pointed out 
by Audit, some of the freight forwarders on the South-Eastern Rail-
way carried traffic by road. This aspect of the matter needs to be 
carefully and constantly ka,t under watch. 

[81. No. 28 Para 1.134 of 70th Report of PAC (Sixth Lok Sabha] 

Action Taken 

With a view to ensure that there is no diversion of the existing 
rail borne traffic to Freight Forwarder, a close and constant watch 
is kept on the working of the Freight Forwarders and a regular 
study is undertaken of the loaddng of the high profit yielding com-
modities and other general goods vis-a-vis tonnage loaded by Fre!ght 
Forwarders on the freight forwarder routes. The observation of 
the committee is noted. Constant and careful watch is being kept. 

This his been seen by Audit. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
PAC/VI/70 dated 2-12-1978] 

Becommendation 

Container Service is one of the several special services 
which have been introduced by the Railways primarily with a view 
to attracting hi'gh profit yielding traffic. In 1971-72, between the 
9 pairs of stations on which t~e container Sf>.rvice was available, 
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31,880 containers were loaded and the total earnings thereon a o nt~ 

ed to Rs. 144 lakhs. In 1975-76, the service was available between 
12 pairs of stations 'and the loadings during the year were of the 
order of ,~  containers on which Rs. 271 lakhs were earned. A 
comparison of the number of containers loaded vis-a-vis tile loading 
targets as set down in the' Project Reports of different services has 
revealed that the loadings were much below the targets in respect of 
7 out of 12 services. The investigations made by the Railway Board 
into the reasons for shortfall in the actual loadings compared to the 
targets have, inter alia, indicated that some of the big users of these 
services were diverting their traffic to roads mainly because the 
movement by road was cheaper and faster. How successfully the 
Railways are able to stem this diversion of traffic to roads will 
determine the future of the container service. 

[Sl. No. 29 Para 1.66 of 70th Report of PAC (Sixth Lok Sabha)] 

Action Taken 

With regard to the Committee's observations that the targets for 
loading of containers estimated. (in the Project Repor1s) were not 
achieved. on certain routes, it may be stated that while the estimated 
targets are prepared on the assurances given by the prospective 
customers the actual materialisation Of traffic is subject to consider-
able changes !in the position during the interval between the fram-
mg of the Project Report and the actual commissioning of the service 
such as:-

(a) Variations in productions, necessitated by factors like 
credit squeeze, power cuts, drought conditions, fluctua-
tions in demand etc.; 

(b) Changes in the pattern of marketing/distribution; 

(c) The growing competition from road haulieno and the 
devious methods used by them in weaning away the traffic 
from the Railways-such credit facilities, free godown 
facilities, undercutting the rates below the irreducible 
minimum rates in the empty return direction etc. 

Nevertheless, the Railways have been making constant efforts to 
prospect new traffic, while devising way>3 and means to arrest the 
diversion of traffic to road. 

In the light of the observations made by the Committee instruc-
tions have been issued to the Railways to make concerted efforts 
to arrest any diversion of the traffic from the big customers to the 
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road by various measures such as close liaison with trade, meetfug 
their demands for containers expeditiously, despatch of containers 
by super Express Goods Trains/nominated trains and careful moni-
toriDg of the transit time of containers to minimise transit time etc. 

~h:s has been seen by Audit. " 

[Ministry of Railways (Rly. Board) OM No. 78-BC-PAC/VI/70, 
dt. 2-12-1978] 

Recommendation 

It is regrettable that seven out of the 12 services being run by 
the Railways have not achieved the targets laid down. In one case 
(Carnac Bridge-Asarva Service) it is proposed to close down the 
service. In two other cases viz. (i) Salt Cotaurs-Bangalore Canton-
ment Service and (ii) Pune-Salt Cotaurs Service; it has been decided 
to merge these services with other services. In three cases viz. 
(i) Salt Cotaurs-Wadi Bandar Service, (ii) Yeshwantpur-Wadi 
Bandar Service, and (iii) Wadi Bandar-Secunderabad Service, the 
targets for . loading have been scaled down. This clearly shows that 
the main objective behind the mtroduction of the container service, 
namely, meeting the competition offered by the truck operators has 
not been successfully achieved. 

[S1. No. 30 Para 1.167 of 70th Report Of PAC (Sixth Lok Sabha] 

Action Taken 

The Committee's reference to the seven container services which 
could not achieve the targets laid down are as under:-

(i) Camac Bridge-Asarva 
Asarva-Carnac Bridge 

(li) Salt Cotaurs-Bangalore 
Bangalore-Salt Cotaers 

(iii) Wadi Bander-Salt Cotaurs 
Salt Cotaurs-Wadi Bandar 

(iv) Wadi Bandar-Secunderabad 
Secunderabad-Wadi Bandar 

(v) Wadi Band'ar-Yeshwantpur 
Yeshwantpur-Wadi Bandar 

(vi) Pune-Salt Cotaurs 
Salt-Cotaurs-Pune 

(vii) Carnac Bridge-Kota 
Kota-Cornac Bridge 
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It may be explained . that the targets f-or loading of containers 
estimated (in. the Project Reports) are prepared in the assurances 
given by the prospective customers to offer traffic, while eVf!ry effort 
is made to keep up the loading upto the target anticipated tbeactual 
materialisation of loading, however, depends upon the various factors 
like actual dwelopment of the Industries, continuity of production, 
market conditions. changes in the pattern of movement, development 
of road transport etc. These factol'l3 naturally contribute to the 
actual performance falling short of the targets aimed at. 

2. The position, in brief with regard to the seven services under 
reference is explained below:-

(i) Ca:mac BTidge-Asarva Service 

The loadmg upto the target anticipated could not be achieved. 
Keeping in view the latest trend Of traffic on this service 
and to improve its profitability, the Western Railway have 
drastically cut down the expenditure on the road portion 
of this service at Asarva and so as to make this service 
economically viable. • 

(ti) Salt CotauTs-BangakYre SeTvice 

A scrutiny of the revised project reports submitted b:" the 
Railways for the Salt ota rs~Banga ore container s~r ice 

and Shalimar-Salt Cotaurs/Bangalore service revealed 
that if these two services were. merged and run as a com-
posite service it would contribute to better utilisation of 
the fleet. Accordingly, the Railway have submtted a 
revised and consolidated project report for the composite 
service and the matter is under scrutiny. 

(iii) Wadi-Ban dar-Salt CotauTs ServiCe 

Target of 1800 containers per annum included 1296 containers 
of L.P. Gas cylinder 'traffic whIch ceased moving from 
Bombay after setting up of the Refinery at Madras. Des-
pite, this, the loading in 1971-72 (7981), 1975-76 (1657) 
and 1976-77 (1741) was only marginally less than the 
target. Setback in loading dtming 1977-78 was m.ainly 
due to shortfall of 410 containers in loading by Mis. 
Hindustan Lever Ltd. d".ll'ing 1977-78 vis-a-vis 1976-77 
. owing to strike in their Bombay factory as well as change 
in m.ovement pattern of their traffic for Madras. 
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·(iv) Wadi-Bandar-Secunderabad Service 

The target of 18.00 containers per annum Included traffic in 
L.P. Gas cylinders to the extent of 732 containers which 
was lost to the road as the Railways were unable to 
compete with the roadways in" their transit . time which 
is just five days for the round trip. In order to achieve 
optimum utilisatipn of gas cylinders, which are always 
falling short of consumer demand, the Refineries are 
naturally interested in quicker transit provided by the 
road which caused drop In loading on this route. In view 
of this position, target for this service had to be scaled 
down to 1080 in the Revised Project Report. 

'(v) Wadi Bandar-Yeshwantpur Service 

In the target Of 1800 containers estimated in the original r~ 

ject Report, 930 containers of L.P. Gas cylinders were 
included. With the setting up of a Refinery at Madras, 
the distribution pattern of L.P. Gas from Bombay changed 
causing shortfall in loading as compared to target. How-
ever, as a result of mar!«;ting effQ.Jis, loading of other 
traffic in containers considerably improved from 1975-76. 
Consequently, the target has been increased from 1800 to 
2080 containers in the Reviser Project Report sub-
mitted in the year 1977 and this revised target has be9Il. 
by and large achieved. 

". (vi) P1.me-Salt Cotaurs Service 

Various firms which gave promise of traffic at the time of 
. framing of the Project ReP,ort, backed out in offering 
traffic after introduction of service. Mis. Kirloskar Oil 
Engines stopped loading Of containers to MadraS on 
accqunt of fall in demand of their oil engines in the South-
ern area. 

In View of this Pune-Salt CotaUl'3 service has been merged 
with Wadi Bandar-Salt Cotaurs service. 

'(vii) Carnac Bridge-Kota service 

-This service for all practical purposes, is part and parcel of the 
Camac Bridge-New Delhi Service, which is beIng well 
patronised and in which the performance has exceeded 
the target. 

[Ministry of R'ailways (Railway Board) a.M. Nb.78-BC-PAC/VI/ 
-"70, dated 2-12-1978] 
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Recommendation 

The analysis made by the Audit in relation to different container--
services has highlighted a number of deficiencies and bottlenecks 
which have an impact on the performance of these servIces. These-
are generally discussed below:-

(i) In the operation of the container services there has been 
lack of a definite plan. The services between different 
pairs of stations have been introduced as and when ~on

sidered necessary without any thought being given to. 
the creation of the infrastructure necessary for the opera-
tion of the service. It is interesting to note in this con-
text that whereas the availability of containers has in-
creased more than three-fold during the per:od 1-4-1973 
to 31-3-1977, the holding of flats on which these containers 
are transported has remained almost stationary during the 
same period. Only 13 flats have been added to a fleet of 
205 in four years. This non-matching of flats with the 
production of containers has created several problems for 
the services. 

(ti) There has been no commen'3urate addition to the terminal 
facilities and handling capacities :n the important termi-
nal points like New Delhi. This has led to the detention 
of flats at ~  Delhi for periods far above the minimum 
and this had adversely afiected the optimum utilisation 
of flats and containers. 

(iii) For want Of adequate number of flats containers are trans, 
ported on conventional/BOX wagons which results in 
under-utilisation of the capacity of such wagons since the 
actual load placed in such wagons was 8 and 23 tonnes 
against the carrying capacity of 22 and 55 ,tonnes respec-
tively. Some idea of the loss due to under-utilisation of 
the carrying capacity can be had from the fact that in 
certain services the percentage of containers carried in 
conventionalJBOX wagons to the total number of contai-
ners carried was as high as 50 to 61 per cent. 

(iv) The containers are required to be transported by nomi-
nated super express/express goods trains in order to afford 
a time-bound service to the customers. The scrutiny' by 
Audit has revealed that in certain services the percentage 
of containers carried by other than nominated trains to 
total. number of containers was as high as 98 per cent. As. 
a result the transit time (interval between dates of despatch 
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and return to base station) of containers and flats run. 
on the service of the Central Railway far ex~ed the, 
targets laid down in this behalf. Similarly, the actual 
transit time taken by containers on their return journey 
was also in excess of the targeted time. 

(v) Another striking' feature as noticed in the service termi-
nating as Central Railway and services originating from· 
New DeW was that the percentage of empty containers 
to the total number of containers hauled was appreciably 
on the high side: 

(vi) Still another feature noticed in the operation of the con-· 
tainers service was that huge sums of money were locked 
up in the form of tractor trailer units meant for transport 
of containers from firm premises to Railways for want of 
accessories and dispute about the question Of payment of 
vehicles tax. 

lSI. No. 31, Para 1.168 of 70th Report of PAC (Sixth Lok Sabha)] 

Action Taken 

With regard to the deficiencies and bottlenecks which had an· 
impact on the performance of the container services, pointed out by 
the Committee, the position is explained below item-wise:-

(i) Contai'ner service on a particular route on a regular ba.;;is 
is ntrod ~ed only after making an assessment about the· 
traffic prospects on the basis of traffic moving on the route 
and the assurance given by the trade for patronising the 
service and the infrastructure necessary and available to 
deal with the Bllti'cipate traffic and keeping In view the 
financial viability of the ser i~e. The materialisation of· 
loading, however, depends upon the various factors like 
actual development of industri'es, continuity of production, 
their marketing strategies, market conditions includ¢g 
unforeseen factors changes in the pattern of movement 
etc. Many Of these factors, it will be appreciated are . 
beyond the control of the Railways which affect the actual 

, performance compared to the traffic prospected. 

Admittedly, increase in the fleet of flat wa.gons for containers 
did not keep pace with the increase in the !leet of con-
tainers. In this connection it is stated that the procure-
ment of additional containers and matching flats was pro-. 
grammed simultaneously, but while the containers started; 
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rolling out, there was some difficulty in the manufacture 
• of flats. The container flats in service, prior to the pro-
curement in the R.S.P. for 1972-73 (100) and 1973-74 )~ 

were obtained by converting old BFR wagons. The new 
flats (150 in number) were to be constructed on CASNUB 
bogies, the design of which took time to be evolved and 
. finalised. The manufacture· of" these new flats has since 
been taken up by the Golden Rock Workshops of Southern 
Railway and till the end of August '78, out of the 150 flats 
on order, 56 new flats had already been turned out by 
Workshops. 

(Ii) A review of terminal facilities required for containers has 
since been done. To meet with the Immediate require-
. ment of containers handling facilities at Delhi, one more 
siding has been· earmarked for container traffic and a 
second diesel crane has also been pressed into service. 

For long term expansior:t, a traffic survey has already Deen 
undertaken which has proposed shifting of the container 
. terminal to Tugblakabad by 1988-89 because adequate room 
is not available for expansion at New Delhi or near about. 
The recommendations are under examination. 

(iii) No doubt, con ent~onal B  wagons were utilised for 
transporting containers mainly because of non-availability 
of container fiats. However, this actually did not always 
result in the loss of transportation capacity of the Rail-
ways for two reasons: 

(a) In slack reasons conventional/BOX wagons are in sur-
plus and, therefore, their usage for carrying containers 
is better utilisation Of resourt::es. 

(b) For many commodities the loadabiHy is much less than 
the marked carrying capacity of wagons. So factually 
it will not be correct to say that if these wagons had 
~ot been used for carrying containers all of them would 
have been utilised for carrying commodities with load-
ability upto marked carrying capacity. 

(iv) The observations of the Committee have been not-cd and 
instructions have been issued to the Railways to ensure 
that the container traffic should invariably .be moved by 
the super express/express goods trains/nominated trains 
and that a strict watch should be kept. on their transit 
time. 
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{v) As is clear from the Project Reports the pattern of traffic 
is such that the requirement of containers in one direction 
as not equaJ to the number of containers required in the 
pattern direction for any spair of points. ° This, therefore, 
. necessarily leads to transportation of empty containers in 
one direction if the level of loading of container is to be 
kept up. However, the observations of the Committee· 
liave been brought to the notice of the Railways to reduce 
the avoidable running Of empty containers, if any. 

(vi) MIs .. Mount Mechanicals, Madras, have since completed 
. supplies of the required accessories for the road units viz. 
semi-trailers and fifth wheel assemblies. Railways have 
also confirmed that now no road units 'are idling on 
account of dispute of vehicles tax. 

[Ministry of Railways (Rly. Board) OM No 78-BC-PAC/Vlj70, 
dated 2-12-1978] 

Recommendl"otion 

The above analysis brings into focus the various weaknesses of 
the container services. The Committee are of the opinion that 
although the special services like the container services were ap-
parently generating extra earnings and contributing to Railways' 
revenue&, it was difficult to assess if the current levels of ea'l"llings 
were the maximum or the most optimal given the existing organis-
ational arrangements. The Committee would like that a systematie 
study of the economics of each service should be made by the 
Efficiency Bureau of the Railway Board. As suggested by the 
Committee in their eaorlier Reports, revised project reports. have 
been prepared by the Railway in respect of the various container 
services. A fresh study is, therefore, essential to ascertain as to 
how the actual return on each servke compares with the estimated 
percentage return. The Committee would like to be apprised of 
the action taken in the matter. 

[Serial No. 32, Para 1.169 of 70th ~ ort of PAC 
(Sixth Lok Sabha)] 

Action Taken 

As desired by the Committee, the Efficiency Bureau of the 
Ministry of Railways, Railway Board has been entrusted with the 
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task of undertaking a systematic study of the economics of eacb. 
container service. 

[Ministry of Railways (roy. Board) O.M. No. 78-BC-PAC/VII70 .. 
dated 2nd Dec., 1978] 

Recommendation 

The Committee would like to warn the Railway against any 
complacency owing to the facts that the earnings from containers 
had shown an increase from Rs. 144 lakhs to Rs. 271 lakhs in 19'15-
76. ~t has to be remembered that over the years the number of 
pair of stations between which such services are available has been 
increased. Secondly as admitted by the Ministry of Railways, the 
increase in earnings is also partially due to increase in freight. 
Surely when the number of pairs are increased the investment on 
the flats and containers and other accessory facilities goes up. The 
Committee therefore recommend that Government should evaluate 
whether the increased earnings through container services have 
been commensurate with the increase in investments and if it has 
not been they should take appropriate measures to improve the 
container service. 

[Serial No. 33, Para 1.169A of 70th Report of PAC 
(Sixth Lok Sabha)] 

Action Taken 

A detailed study as suggested by the Committee to evaluate 
whether the increased earnings through container -services have 
been commensurate with the inC'l"ease in investments has been taken 
up and remedial measures as may be necessary for making im-
provements will be taken as soon as the study is completed. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PAC/VIJ70. 
dated 2nd Dec., 1978] 

Recommendation 
• 

The Committee find that the loadings of motor cars and auto--
rickshaws on the Railways had continuously gone down from 197,2-
73 to 1975-76. The fall in loading had been attributed to factON 
like speedier transit and competitive rates offered by road hauliers. 
The Committee have been informed however that in 1976-77 the 
loading of cars and auto-rickshaws had improved and, in the case 
of auto-rickshaws there was almost 1,00 per cent improvement over-
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the previous year. According to the Railway Board the improve-
ment in the loading has been possible as a result of several mea-
sures taken in this direction, such as frequent meetings with the 
manufacturers at various levels, successfully persuading the 
manufacturers to use wagons instead of special vans which were 
in short supply. The fact that the measures now taken by the 
Railways have been instrumental in a spectacular improvement in 
the loading of auto-rickshaws only goes to prove that in the earlier 
e~ such efforts were lacking. The Committee need hardly em-
phasise that the special station to station rates may be kept under 
-constant review and necessary adjustments as and when called for 
may -be carried out in the interest of revenue and better service. 

[Serial No. 35, Para No. 1.181 of 70th Report of PAC 
(Sixth Lok Sablia)] 

Action Taken 

The Zonal Railways have been told to maintain statistics of the 
traffic moving at the reduced rates and review them periodically 
.:at intervals of not more than twelve months, making such adjust-
ments as may be called fO!". The Railway have confirmed that such 
reviews are made by them periodically. Such of those special rates 
which are found not serving the purpose, are withdrawn. 

Howevet"', the observations of the CoDunittee will be kept cons-
tantly in view while quoting special "rates. 

This has been seen by Audit. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PACjV1l70. 
dated 2nd Dec., 1978] 

Recommendation 

The Committee find that there are more than 300 pairs of 
-stations on the Indian Railways between which the quick Transit 
Services are operating. The Quick Transit Services provide trans-
port of goods within assured target time for  which the customer is 
required to pay special surcharge On the ordinary freight. Ac-
cording to the Railway Board, by these services the Railways infuse 
confidence among the trading community for quicker and safer 
transport, thereby improving the Railways' image besides earning 
:additional revenue without incurring any additional expenditure. 
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While this service apparently seems to be oriented towards custo-
mer needs it is difficult to assess its overall impact on the freight 
market particularly in view of the fact that the incidence of refund 
of surcharge due to non-delivery of consignments within the guaran-
teed period had been increasing. It is indeed disappointing to note 
that in some cases the surcha'i"ge had to be refunded to the extent 
of 100 per cent. 

[Serial No. 36, Para 1.200 of 70th Report PAC 
(Sixth Lok SaCha)] 

Action Taken 

The Committee's observations are noted. 

This has been seen by Audit. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PAC/VII70. 
dated 2nd Dec., 1978] 

Recommendation 

. The high incidence of refunds of surcharge has been attributed 
to a~tors which according to the Railway Board were part of the 
-day-to-day railway operations and unavoidable in nature. It would, 
however, appear that factors such as haulage of wagons loaded 
with such consignments b¥ ordinary goods trains instead of by 
nominated .ones, delay in handing over of QTS, wagons by adjoin-
ing railways, detention of quick transit service wagons in the yards 
en-route,· delay in placement of wagons for unloading even when 
such wagons were received within the stipulated time, are not 
entirely beyond control. Careful supervision and propa-monitor-
ing of the quick transit service wagons will go a long way in eli-
minating some of these factors. .orhe Committee desire that the 
performance of each service should be systematically watched at 
the division level for which a regular proceedure should be laid 
down. In caSe any sertnce is found to be uneconomical immediate 
steps should be taken to withrdaw it after proper evaluation. 

[Serial No. '37, Para 1.201 of 70th Report of PAC 
(Sixth Lok Sabha) 1 

Action Taken 

The observations of the Committee that the perfbrmance of each 
QTS service should be systemetically watched at the Divisional. 
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level and if a service is found to be uneconomical, immediate steps: 
~ho ld be taken to withdraw it after proper evaluation, have been 
communicated tp all the railways. 

This has been seen by Audit. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PAC/VV70 .. 
dated 2nd Dec., 1978] 

Recommendation 

The Audit Paragraph mentions that apart from delay in transit 
of goods offered under . Quick Transit Service, the wagons are also 
underloaded with consequent loss to revenue. It has been pointed 
out in the Audit Paragraph that during the period May 1972 to· 
October 1974, the loads in some of the wagons booked under Quick. 
Transit Service from Lucknow ranged between 12 to 21 quintals 
against the minimum of 90 quintals prescribed for a through sealed 
wagon. . Similarly, in consignments of glassware booked from 
Ferozabad during the period August 1972 to December 1974, the 
pay load in some wagons was as low as 6 quintals against a mini-
mum of UO quintals, prima facie this appears to be a faulty practice. 
For earning a per cent surcharge on some 'small' consignments, 
there-can be no justification for despatching highly under-loaded 
wagons thus incurring loss in revenue to Railways. Thisimportant 
aspect of the service needs to be carefully reviewed. 

[Serial No. 39, Para 1.203 of 70th Report of PAC 
(Sixth Lok Sabha)] 

Action Taken 

The observations of the Committee have been noted. It is, how-
ever, pointed out that if the scheme for QTS consignments in 
'Smalls' has to be implemented effectively, these consignments. 
have _ to be cleared without delay and under no circumstances these 
vans are to be despatched to repacking points. While the existing 
instructions improved the turn round of wagons and thus the 
availability of wagons for transportation, the railways have been 
instructed to clear as much load as possible in these vans, if neces-
sary even by loading non-QTS traffic meant for same destination 
or viz. 

This has been seen by Audit. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PA'C/VII70. 
dated 2nd Dec., 1978]7 
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Recommendation 

The Committee note that in important function of the Marketing 
;and Sales Organisation is to undertake commodity/road surveys to 
.ascertain commodity-wise pattern of traffic moving by road and 
the points between which this traffic moved with a view to assess-
ing as to which of this traffic could be brought to Railway with 
advantage. The obje::tives appear to be laudable but the scope 
and utility of these so-called surveys is only limited. According. 
to the Member Traffic these surveys are in the nature of 'fact find-
ing studies'. It has been further stated that "such surveys are not 
intended to be very detailed as such full fledged surveys to be 
.effective would require a large contingent of staff besides pre-
planned elaborate organisational arrangements." 

[Serial No. 40, Para 1.217 of 70th Report of PAC 
(Sixth Log sacha)] 

Action Taken 

The observations of the Committee have been noted. 

This has been seen by Audit. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PACjVII70. 
dated 2nd Dec., 1978] 

Recommendation 

The Committee have been informed that no specified guidelines 
have been laid down by the Railway Board for conducting such 
surveys. This is, to say the least, most undesirable as one of the 
most 'important responsibilities assigned to the Marketing and 
'Sales Organisation is to conduct market research on specific pro-
blems. If this is to serve any useful purpose it should be conducted 
on scientific lines and by qualified personnel, unlike the studies on 
road competition, movement of certain cO.mmodities and surveys in 
ind s~al estates which have been conducted hitherto by the ins-
pectorate staff of the organisation. The Committee would like the 
Railway Board to ~ake an indepth study of the present system of 
market research and initiate measures to ensure that these research 
studies help solve problems and aid in decision-making and formu-
iation of marketing plans and strategies to face the competition 
from road hauliers. 

[Serial No. 42, Para 1.219 of 70th Report of PAC 
(Sixth Lok Sabha)] 



• Action Taken 

The recommendations of the Committee have been noted and 
the work of indepth study is in progress. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PAC/VII70. 
dated 2nd Dec., 1978} 

• 

3854 LS-4. 
.\ 
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(c) Increasing competition from road hauliers. 

'This has been seen by Audit. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
PAC/VI/70, dated 2-12-1978] 

Recommendation 

The findings of the Institute of Management apart, it is evident 
from the figures of high rated/profit yielding commodities and total 
revenue earning traffic that the quantum of high rated traffic during. 
the last 5 years from 1972-'73 to 1976-77 has been only between 11.8 
to 13.6 million tonnes accounting .for 6.45' to 6.40 per cent of the 
total revenue earning traffic. The Committee could well appreciate 
this meagre share in the total revenue earning of the railways if 
the traffic was handled by the normal and conventional commercial 
organisation. But the Marketing and Sales Organisation has been 
in existence from the year 1967-68, i.e. nearly for a decade and one 
would expect that a public relations or catalyst organisation like 
the Marketing and Sales Organisation showed better results. 

[S1. No.2, Para 1.35 of 70th Report of PAC (Sixth Lok Sabha)J 

Action Taken 

Indian Railways, being a Government undertaking, carry a great 
deal of national and sncial responsibilities and burdens." Railways 
have to satisfy, on ?riority basis, the transport needs of essential 
commodities like foodgrains, fertilizers, coal, cement, salt, fodder, 
raw materials for industries ~tc., which railways have been called 
upon to carry in an increasing measure every year in preference 
to all other traffic. The movement of the essential commodities 
consumes the major part of the available rail transport resources. 
It also leads to movement of eIllflty stock over long distances affect-
ing the. loading of high profit yielding traffic. SinCe high value 
commodities cannot afford to wait for. the supply of wagons subject 
to availability and railways cannot give an undertaking for .an 
assured supply of wagons, a vicious circle is set up whereby such 
industries prefer to move their goods bv road even if it is' at a' 
much higher cost. With an unprecedented development over tl).e 
past few years and its inherent advantages. road transport industry 
has made high inroads into the railways' share of high value freight. 
Mainly for these reasons the efforts of the Marketing & Sales Orga-
nisation have not been spectacular. 

hi~ has been seen by Audit. 

[Ministry of Railways (Railwav Board) O.M. No. 78-BC-

PAC/VI/70, dated - - ~  
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Action Taken 

The recommendations of the Committee have been noted and 
the work of ind~ th study is in progress. 

,'.-

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PACjVII70. 
dated 2nd Dec., 1978] 

• 

3854 LS-4. 
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(c) Increasing competition from road hauBers. 

• This has been seen by Audit. 

... , 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
PAC/VI/70, dated 2-12-1978] 

Recommendation . 
The findings of the Institute of Management apart, it is evident 

from the figures of high rated/profit yielding commodities and total 
revenue earning traffic that the quantum of high rated traffic during· 
the last 5 years from 1972-'73 to 1976-77 has been only between 11.3 
to 13.6 mlllion tonnes accounting for 6.45 to 6.40 per cent of the 
total revenue earning traffic. The Committee could wen appreciate 
this meagre share in the total revenue earning of the railways if 
the traffic was handled by the normal and conventional commercial 
organisation. But the Marketing and' Sales Organisation has been 
in existence from the year 1967-68, i.e. nearly for a decade and one 
would expect that a public relations or catalyst organisation like' 
,the Marketing and ,Sales Organisation showed better results . 

[S1. No. 2,:Para 1.35 of 70th Report of PAC (Sixth Lok Sabha)] 

Action Taken 

Indian Railways, being a Government undertaking, carry a great 
deal of national and social responsibilities and burdens: Railways 
have to satisfy, on Qrio"rity basis, the transport needs of essential 
commodities like foodgrains, fertilizers, coal, cement, salt, fodder, 
raw materials for industries etc., which railways have been called 
upon to carry in ,an increasing e~s re every year in preference 
to all other traffic. The movement of the essential commodities 
consumes the major part of the available rail transport resources. 
It also leads to movement of empty stock over long distances affect-
ing the loading of high profit yielding traffic. Since high value 
commodities ~annot afford to wait for the supply of wagons subject 
to availability and railways cannot give an undertaking for an 
assured supply of wagons, a vicious circle is s~t up whereby such 

jndustries prefer to move, their goods bv road even if it is at a 
much higher cost. With an unprecedented development over the 
past few' years and its inherent advantages, road transport industry 
has made high inroads into the railways' share of high value freight. 
Mainly for these reasons the efforts of the Marketing & Sales Orga-
nisation have not been spectacular. 

This has been seen by Audit. 

[Ministry of Railways (Railwav Boa~d) O.M. No. 78-BC-
PAC/VI/W, dated 2-12-197&] 
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Recommendation 

• 
The Committee note that a number of incentives wete being 

offered to the freight forwarders for making the service attractive. 
These, inter alia, including facility of 'freight to pay', adjustments in 
rates, exemption from payment of wagon registration fee and even 
relaxation of normal operating restrictions in favour of the freight 
forwarders .• The overall impact of these incentives on the Railway 
revenues will have to be quantitatively assessed with a view to 
work Qut the economics of the service and the Committee desire 
that such a study should be undertaken in relation to all ser i~es 
between different pairs of ;points. The Committee do not agree with 
the views of the Railway Board that since no capital investments or 
. expenditure is incurred when a Freight Forwarder Scheme is intro-
duced no separate st~d  to evaluate the economies of the scheme 
is . considered necessary. There is already a capital investment in 
the form of 'rolling stock, rail tracks and other equipment and 
therefore the adjustments in freights etc. pointed out above have 
to be evaluated against the traffic earnings as a result of this scheme. 

[Sl. No. 26, Para 1.132 of 70th Report of .PAC (Sixth Lok Sabha)J 

Action Taken 

As regards evaluation of the economics of the Freight Forwarder 
services, it is submitted that lumpsum rates are fixed keeping in 
view the cost of liaulage, the average e~rnings per wagon without two 
pairs of points, road rates etc. and these rates are reviewed from time 
to time in order to revise them suitably. It is always ensured that 
the lumpsum rate covers the cost of haulage. While working out 
the element of cost of haulage of a wagon, full unit cost of various 
elements involved in the cost of haulage is accounted for viz. totar 
working eXQenditure, Depreciation Reserve Fund, Interest on capital 
investment etc. With all these elements being fully covered and 
the lumpsum rate fixed being above the total cost so arrived at, 
the return on capital is automatically assured. At the same time .. 
wagon. utilisation improves and delays en route which are na oid~ 
able in most of smalls are substantially reduced .. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
PAC/VI/70, dated 2-12-1978] 
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Fffther Information 

Recommendation SI. No. 38 (Para 1.282) , 

. The matter was placed before the Commercial Committee who 
have however not agreed to recommend grant of further concession 
for non arrival in time of consignment booked n~r QTS. A copy 
of the resolution passed by the Commercial C;ommittee is attached. . . 

, 
[Ministry of Railways (Railway Board) C.M. No. 78-BG-

. PAC/VI/70, dated 30-12-1980] 

ANNEXURE 

} COQY of the Resolution passed by the Commercial Committee in 
:¥ their Meeting No. 144 (Dec. 1978). 
-.~  

Min. 5157-Public Accounts Committee (1977-78) Seventieth 
. Repon-Q.T.S. 

Res. The Comme1'lcial o~ttee like to 
mention that the Freight charges for Q.T.S. goods are the same. 
Compensation for non-arrival of the consignments in time, in addi-
tion to the refund of Q.T.S. charges, would result in discrimination 
to non-Q.T.S. traffic. 

Even when goods booked under Q.T.S. do not reach within the 
targetted. time, they do reach much earlier than other goods booked 
under ordinary traffic; and after the refund of Q.T.s. charges bear 
the same freight as borne by ordinary traffic. 

The Commercial Cotnmittee, therefore, do not recommend grant 
of further compensation for non-arrival in time, o'f consignments 

. booked under Q.T.S. 

Recommendation 

From the information made available to the Committee, they ~t 
an impression trat some outdoor inspectors were deployed by the 
Railways at various check-posts or other points where the trucks 
stopped for paying toll· or taxes and some rudimentary information 
about the commodities carried by them, the points of origin and 
destination was collected. An analysis of some of these go-called 
survey reports has revealed that they contain o~  a statistical data 
about the number of trucks moved and nature and quantum of 
traffic carried by road. h~ did not contain any information about 
the tnnsit time taken by road hauliers vis-a,-vis by rail between the 
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Recommendation 

The Committee note that a number of incentives were being 
offered to the freight forwarders for making the service attractive. 
These, inter alia, including facility of 'freight to pay', adjustments in 
rates, exemption from payment of wagon registration fee and even 
relaxation of normal operating restrictions in lavout of the freight 
forwarders. The overall impact of these incentives on the Railway 
revenues will have to be quantitatively assessed with a view to 
work out the economics of the service and the Committee desire 
that such a study should be undertaken in relation to all services 
between different pairs of !,oints. The Committee do not agree with 
t;tle views of the Railway Board that since no capital investments or 
expenditure is incurred when a Freight Forwarder Scheme is intro-
duced no separate study to evaluate the economies of the scheme 
is considered necessary. There is already a capital investment in 
the form of rolling stock, rail tracks and other equIpment and 
therefore the. adjustments in freights etc. pointed out above have 
to be ev.aluated against the traffic earnings as a result of this scheme. 

[Sl. No. 26, Para 1.132 of 70th Report of PAC (Sixth Lok Sabha)] 

Action Taken 

As regards evaluation of the economics of the Freight Forwarder 
services, it is submitted that lumpsum rates are fixed keeping in 
view the cost of haula.ge, the average earnings per wagon without two 
pairs of points, road rates etc. and these rates are revieWed from time 
to time in order to revise them SUitably. It is always ensured that 
the lumpsum rate covers the cost of haulage. While working out 
the element of cost of tlaulage of a wagon, full unit cost of varioul? 
elements involved in· the cost of haulage is accounted for Vi2. total 
working eXipenditure, Depreciation Reserve Fund, Interest on capital 
investment etc. With all these elements being fully covered and 
the lumpsum rate fixed being above the total cost so arrived at, 
the return On capital is automatically assured. At the same time, 
wagon utilisation improves and delays en route which are unavoid-
able in most of smalls are substantially reduced. • 

This has been seen by Audit. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
• • PAC/VI/70, dated 2-12-1978] 
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Further Information 

Recommendation Sl. No. 38 (Para 1.28%) 

The matter was placed before the Commercial Committee who 
have however not agreed to recommend grant of further concession 

. for non arrival in time of consignment booked under QTS. A copy 
of the resolution passed by the Commercial Committee is atta.ched. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
, PAC/VI/70, dated 30-12-1980] 

ANNEXURE 

. -. Co;»y of the Resolution passed by the Commercial Committee in 
-their Meeting No. 144 (Dec. 1978). 

Min. 51 57-Public Accounts Committee (1977-78) Seventieth 
Report-Q.T.S. 

Res. The ComIhereial o ~ittee like to 
mention that the Freight charges for Q.T.s. goods are the same. 
Compensation for non-arrival of the consignments in time, in addi-
tion to the refund of Q.T.S. charges, would result in discrimination 
to non-Q.T.S. traffic. 

t~ , 

(. --~ en when goods booked under Q.T.S. do not reach within the 
I. iargetted time, they do reach much earlier than other goods booke.d 
rurider ordinary traffic; and after the refund of Q.T-S. charges bear 
, th~ same freight as borne by ordinary traffic. 

-,.,., The Commercial Committee, therefore, do not recommend' grant 
,of, further compensation for non-arrival ip time, of consignments 
. booked under Q.T.S. 

Recommendation 

From the information made available to the Committee, they get 
an impression trat some outdoor inspectors were deployed by the. 
Railways at various check-posts or other points where the trucks 
stopped for paying toll or taxes and some rudimentary information 
about the commodities carried by them, the points of origin and 
destination was collected. An analysis of some of these so-called 
survey reports has revealed that they contain only a statistical data 
about the number of' trucks moved and nature and quantum of 
traffic carried by road. They did not contain any information apout 
the tnnsit time taken by road hauliers vis-a-vis by rail between the 
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same pairs of points, freight charges etc. nor did they contain any 
recommendation of the survey team about the measures to be taken 
fer attracting traffic of that area to the RailwaY's. The Committee 
fail to understand what follow-up action could possibly be taken on 
t)1e basis of the incomplete data collected through these surveys. 

[S1. No. 41 Para 1.218 of 70th Report of PAC (Sixth Lok Sabha)] 

Action Taken 

These surveys undoubtedly have limited value because the sur\Cey 
tea~s are able to collect only peripheral information. The truck 
drivers do not divulge any information that they think may be 
detrimental to their'interest, and in the absence of' any statutory' 
obligation on the part of the truck drivers to give complete i~ or a- . 
tion to railway staff they have to rest content with whatever infor-
mation they are able to get. I 

However, from these surv,eys railways do come to know about the 
various products/commodities that art! moving by road from their 
area and sometimes .about the destination also. On the basis of this 
information they work out the commodities which can be attracted 
to railways profitably and the contact the persons who deal with 
those commodities. Thus although these surveys are sketchy they 
do give a clue about the' freight that can be tapped by the marketing 
organisation on the railways. 

This has been seen by Audit. 

[Ministry of Railways (Rly. Board) OM No. 78-BC-PAC/VI/70 dt. 
2-12-78] 



It has not been found possible to draw up an overall plan iinci 
marketing strategy scientifically for want of adequate organisation 
for marketing research. 

However, the same results have been attempted to be achieved 
by collecting information about commodities being moved by road 
in large quantities and by devising ways and means to attract them 
to rail for transportation. . 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-PAC;VI/70 
dated 2-12-1978'} .. 

Recommendation 

It has been conceded by the Railway Board tilat the proportion of 
these commodities to the total revenue earning commodities both in 
quantum and earnings has come down gradually. Over the years 
the railways have increasingly become carriers of low rated bulk 
commodities like coal, iron ore, cement, foodgrains etc. A very large 
proportion of the rev'enue earning traffic of the Railways thus consist 
of bulk commodities moving on a programmed basis; the movement 
of which is done sometimes even at the cost of more profit earning 
commodities. An analysis of the quantum of the high freight yield-
ing commodities carried by the Railways during the years 1971-72 to 
1975-76 is-a- i~ the total revenue earning -traffic of the Railways 
indicated that (a) the share of the high freight yielding commodities 
in the total"revenue earning traffic of the Railways is a small per-
cp.ntage of the total viz., 6.70 per cent in 1971-72, 16.48 per cent in 
1973-74; 6:B6 per cent in 1975-76 and 6.40 per cent in 1976-77; (b) the 
percentage of earnings on the high freight yielding commodities to 
the total revenue earning traffic ranges between 15.99 ip 1971-72 to 
13.95 in 1975-76. Thus a very small percentage of high rated/profit 
earning traffic of the railways fetches a comparatively much larger 
share of the earnings and thereby makes an important contribution 
to the Railway revenues. This clearly highlights the need for care-
ful planning and marketing strategy development for attracting 'more 
high rated traffic which in fact is the only hope for the survival and 
growth of the Indian Railways in case they do not want to become 
a liability on the Public Exchequer. 

[Sl. No. 11, para 1.69 of 70th Report of PAC (Sixth Lok Sabha) J 

Action Taken 

Railways are a government undertaking and have to move items 
required for national economic development on priority and prog-
rammed hasis. These commodities include iron ore, fertilizers, coal 
etc. besides food grains etc. The total loading done by ___ the railways 
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same pairs of points, freight charges etc. nor did they contain any 
recommendation of the survey team about the measures to be taken 
fer attracting traffic of that area to the RailwaS"s. The Committee 
fail to understand what follow-up action could possibly be taken on 
the basis of the incomplete data collected through these surveys. 

[S1. No. 41 Para 1.218 of 70th Report of PAC (Sixth Lok Sabha)] 

Action Taken 

. These surveys undoubtedly have limited value because the survey 
teams are able to collect only peripheral information. The truck 
drivers do not' divulge any information that they. think may be 
detrimental to th~ir interest, and in the absence of any statutory 
obligati ~  on the part of the truck drivers to give complete informa-
tion to railway staff they have to rest content with' whatever. infor-
mation they are able to get. .  -

However, from these surveys railways do come to know' about the 
various products/commodities that are moving by road from their 
area and sometimes about the destination also. On the basis of thi:; 
information they work out the commodities which can be attracted 
to railways profitably and the contact the persons who deal with 
those commodities., Thus although these surveys are sketchy they 
do give a clue about the freight that can be tapped by the marketing 
organisation on the railways. 

This has been seen by Audit. 

[Ministry of Railways (Rly. Board) OM No. 78-BC-PAC/VI/70 dt. 
2-12-78] 
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It has not been found possible to draw up 'an overall plan an4 
marketing strategy scientifically for want of adequate organisation 
for marketing research. 

However, the same results have been attempted to be achieved 
by collecting information about commodities being moved by road 
in large quantities and by devising ways and means to attract them 
to rail for transportation. , 

" [Ministry of Railways (Railway Board) O.M. No. 78-BC-PACfVI/70 
dated 2-12-19781 

Recommendation 

It has been conceded by the Railway Board thai the proportion of 
these commodities to the total re en ~ earning co oditie~ both in 
quantum and earnings has come down gradually. Over the years 
the railways have increasingly become carriers of low rated bulk 
commodities like coal, iron .ore, cement, foodgrains etc. A very large 
proportion of the revenue earning traffic of the Railways thus consist 
of bulk comm.odities moving on a programmed basis; the mover:nent 
of which is done sometimes even at the cost of more profit earning 
commodities. An analysis of the quantum of the high freight yield-
ing commodities carried by the Railways during the years 1971-72 to' 
1975-76 vis-a-vis the total revenue earning -traffic of the Railways 
indicated that (a) the share of the high freight yielding commodities 
in the totai revenue earning traffic of the Railways is a small, per-
cp.ntage of the total viz., 6.70 per cent in 1971-72, 16.48 per cent in 
1973-74; 6:36 per cent in 1975-76 and 6.40 per cent in 1976-77; (b) the 
percentage of earnings on the high freight yielding commodities to 
the total revenue earning traffic ranges between 15.99 in 1971-72 to 
13.95 in 1975-76. Thus a very small percentage of high rated/profit 
earning traffic of the railways fetches a comparatively much larger 
share of the earnings and thereby makes an important contribution 
to the Rail way revenues. This clearly highlights the need for care-· 
ful planning and marketing strategy development for attracting more 
high rated traffic which in fact is the only hope for the survival and 
growth of the Indian Railways in case they do not want to become 
a liability on the Public Exchequer. 

[S1. No. 11, para 1.69 of 70th Report of PAC (Sixth Lok Sabha)J 

Action Taken 

Railways are a government undertaking and have to move items 
required for national economic development on priority and prog-
rammed basis. These commodities include iron ore, fertilizers, coal 
etc. besides foodgrains etc. The total loading dorte by the railways 
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bas beE'n Increasing and so also the total quantity of bulky items 
mentioned above which are necessary for the economic development 
of the country. Hence the proportion of the-loading of the high rated 
commodities to the total loading is bound to go down in view of what 
bas been stated above. 

. It has not been found possible to draw up an overall plan and 
marketing strategy for attracting more high rate.d traffic for want of 
adequate marketing research. However action has been taken to ex-
empt 25 high rated commodities from the purview of normal operat-
ing restrictions as a measure for boosting up their loading. A proposal 
for exempting some additional high rated commodities from normal 
cperating restrictions is under consideration. Loading of high profit 
yieJding commodities upto end of September 1978 has been 13 per 
cent more than that in' the corresponding period of last year. 

Loading of high profit yielding commodities also depends upon 
the quality of service, viz. Transit time, reduction of theft and pilfer-
~ges, quick settlement of claims etc. Concerted action is being taken 
in this directic)n also. 

[Ministry of Railways (Rly. Board) O.M. No. 78-BC-PAC/ 
VI(lO dt. 2-12-1978] 
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Planning Commission, who propose to appoint a high power com-
mittee to consider various aspects of the draft paper. This draft 
has yet til pass through various stages before it can take a proper 
shape. The Committee' are constrained to express their dissatis-
faction over the delay in finalisation of a national transport policy. 
They would like to once again reiterate that the matter may be 
considered at the highest level and steps taken to inal~se the 
National Transport Policy most expeditiously. 

[So Nos. 43-44, Paras 1.230-1.231 of 70th Report of PAC 
, (Sixth Lok Sabha)] 

Action Taken 

The observations of the Committee have been noted. 

The Government have since constituted a High Level Com-
mittee in May, 1978 under the Chairmanship of Sliri B. D. Pande, 
tormer Cabinet Secretary to the Government of India to formulate 
a comprehensive National Transport Policy tailored to meeting tile 
new plan priorities and also serving as the basis for developing a 
transportation system for datering to the transport requirements 
of the country at the minimum social cost. The terms of reference 
of the Committee are as under:-

1. To propose a comprehensive national transport policy for 
the country for the l!ext decade or so kee:ging in view 
the objectives and priorities set out in the Five Year 
Plan, in formulating such a policy, the Committee will: 

(a) recommend an optimal inter-modal mix oT different 
systems and also suggest appropriate technical choices 
within each system keeping in  view the need to gene-
rate maximum employment potential; and • 

(b) suggest organisational, administrative, fiscal and le~al 
measures req"uired for planning, implementing, moni-
toring and evaluating programmes farmulated 'for 
giving effect to relevant components of the nlItional 
transport policy by the Central and State Governments 
and major transport agencies at both the National, 
State and local levels. 

2 To identify the areas in which' the data base of the trans-
port system should' be strengthened in order to be able 
to formulate integrated transport plans and to suggE!st 
procedures and methodologies for formulating and ap-
praising such plans at the Central, State, District and 
Block levels. 
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has bepn increasing and so also the total quantity of bulky items 
mentioned above which are necessary for the economic development 
of the country. Hence the proportion of the loading of the high rated 
commodities to the total loading is bound to go down in view of what 
has been stated above. 

It has not been found possible to draw up an overall plan and 
marketing strategy for attracting more high rated traffic for want of 
adequate marketing research. However action has been taken to ex-
empt 25 high rated commodities from the purview of normal operat-

" ihg restrictions as a measure for boosting up their loading. A proposal 
for exempting some additional high rated commodities from normal 
cperating restrictions is under consideration. Loading of high profit 
yielding commodities upto end of September 1978 has been 13 per 
cent more than that in the corresponding period of last year. 

Loading of high profit yielding commo'>iities also depends upon 
the quality of service, viz. Transit time, reduction of theft and pilfer-
ages, quick settlement of claiI]ls etc. . Concerted action is being taken 
in this direction also. . 

[Ministry of Railways (Rly. Board) {};M. No. 78-BC-PAC/ 
VIj70 dt. 2-12-1978] 
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Planning Commission who propose to appoint a high power com-
mittee to consider various aspects of the draft paper. This draft 
has yet to pass through various stages before it can take a proper 
shape. The Committee are constrained to ex re~ their dissatis-
faction over the delay in finalisation of a national transport policy. 
They would like to once again reiterate that the matter may be 
considered at the highest level and steps taken to finalise the 
National Transport Policy most expeditiously. 

[So Nos. ~ , Paras 1.230-1.231 of 70th Report of PAC 
II (Sixth Lok ab~a)~. 

Action Taken 

-The' observations of the Committee have been noted. 

The Government have since constituted a High Level Com-
mittee in May, 1978 under the Chairmanship of SIlri B. D. Pande, 
tormer Cabinet Secretary to the Government of India to formulate' 
a comprehensive' National Ttansport Policy tailored to meeting the 
new plan priorities and also serving as the basis for developing a 
transportation system for datering to the transport requirements 
of the co·untry at the minimum social cost. The terms of reference 
of the Committee are as und.er:-

1: To propose a comprehensive national transport policy for 
the country for the next decade or so keeping in view 
the objectives and priorities set out in the Five Year 
Plan, in formulating such a policy, the Committee will: 

(a) recommend an optimai inter-modal mix oT different 
systems and also suggest appropriate technical choices 
within each system keeping in yiew the need to -gene-
rate maximum employment potential; and 

(b) suggest organisational, administrative, fiscal and legal 
measures required for planning, implementing, moni-
toring and evaluating programmes furmulateo 'for 
giving effect to relevant components of the n~ional 
transport policy by the Central and $tate Governments 
and major transport agencies at both the National, 
State and local levels. 

2 To identify the areas in which the data base of the trans-
port' system should be strengthened in order to be able 
to formulate integrated transport plans and to suggest 
procedures and methoaologies for formulating and ap-
praising such plans at the Central, State, District and 
Block levels. 



3. To recommend areas in which research and development 
. in the transport field' should be undertaken and the 
institutional framework for carrying it out. 

4. To suggeSt measures for improving training facilities in 
transport planning and management. 

5. To recommend any other ~s res which the Committee 
consider relevant in relation to the items 1 to 4 above. 

The Committee has been asked to submit an interim report by 
October, 1978 Imd a final report by March, 1979. The National 
Transportation Policy will be finalised by the Government on 
receipt of the recommendations (jf the Committee. In the mean-
time, observations of the Public Aceounts Committee have also 
been forwarded to the Ministry of .Shipping and Transport and 
the Planning Commission .. 

[Ministry of Railways (Rly. Board) O.M. No. 7&-BC-PAC/ 
VIj70 dt. - ~-r  

Further lnionnation 

In a note dated 20 June, 1980, the Planning Commission have 
stated: 

"ThP Planning Commission had constituted a high level 
Committee in April, 1978 viz. the National Transport 
Policy Committee to propose a comprehensive national 
transport policy. The full report of the Committee has 
been received in May, 19aO. The recommendations made 
are being processed in conS'llltation with the Ministries/ 
Organisations concerned. Copies of the report when 
available after printing will also be sent to the State 
Government for their views. It is expected that finali-
sation of decision on various reco ~endations may take 
about 6 months." 

[Planning Commission O.M. No. T&C/7 (15) /78 dated 20-6-1980] 

NEW DELHI; 
March 12, 1981 

Phalguna 21, 1902 (S) 

3854 LS-5. 

CHANDRAJIT YADAV, 
Chairman, 

Public Accounts Committee. 
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